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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONEA

Application No.69 of 2025 SZ

Between

K.Hariharan .
licant
S/o Kalimuthu, 77 ApP
No.10, Subash Chandra Bose Nagar,
Vengadamangalam, Chengalpattu -600127
Vs

The Chief Secretary to
Government of Tamil Nadu

) nts
Fort St. George, Chennai 600009 7 Responde

g™ RESPONDENT ON BEHALF OF
NG THE STATE OF TAMIL NADU

r Rao Modak,

COUNTER AFFIDAVIT FILED BY
1ST RESPONDENT REPRESENDI

I Abhin Dmesh Modak, IPS., son of Dinesh Shanka
working as Commissioner of Police,

Indian, aged about 55 Yyears,
sincerely state as

Tambaram City Police, do hereby solemnly affirm and
follows:-

I am the Commissioner of Police, Tambaram City Police, the gth

respondent herein and as such I am well acquainted with the facts and

circumstance of the case, from the records available on behalf of the Chief
Secretary to Government of Tamil Nadu, I have been authorized to file this *

counter affidavit and filing this counter affidavit for myself and on behalf of

the 1st respondents herein.

2. 1 have read the application filed by the applicant and deny each

and every averment made therein as false and incorrect except those that
vumiﬂlSS!Onetg/

Tﬁmbaﬂ"}m
C
Chennaj - 600;2’;

Public Relation Officer
Tambaram Policre Commissionerate
Sholi~g:=> ", 23200 1494

Police,



Public Relation Officer Chennai - 60011
; 2nnai - 6007494
Tamb_aram Police Commissionerate |
anhpganallur, Chennai-600 119,

3. I further submit that the applicant, Thiru.K.Hariharan, has filed fhe
Instant application seeking a direction to restrain the respondents form TEedliing
trees in Survey Nos.15, 16/2 and 22 in Venkatamangalam village, Vandatlur
Taluk, Chengalpatu District, and to identify alternate land for the constructlo.n
of buildings for the Police Department. The averment that the subject land IS?
flood-prone and a critical groundwater recharge zone is denied is as factually
incorrect and misleading. It is submitted Vengadamangalam village, though

proximate to certain water bodies and once affected by heavy rainfall due to
not classified as @ flood-prone

inadequate drainage infrastructure, presently
in stream

area. The Water Resources Department is actively engaged

restoration, improving stormwater drainage and reclaiming missing links

between lakes, including Madurapakkam Lake, thereby mitigating any flood risk

to surrounding localities. w

4. I further also submit that the then Commissioner of Police,
Tambaram City, vide letter Rc.No.127/COP/T BM/CAMP/22 dated 04.03.2022,
requested the District Collector, Chengalpattu District, to allot 25 acres of land
in Survey No.22 of Vengadamangalam Village, within -Tambaram Police
Commissionerate jurisdiction, for the establishment of the Armed Reserve

Headquarters and related units.

5. I further also submit that the Armed Reserve unit comprises
specialized wings such as 1) Administrative Builidng, 2) Motor Transport
Section, 3) Dog Squad, 4) Bell of Arms, 5) Police Quarters, 6) Police Training «
Ground, 7) Quick Reaction Team, 8) Police Training School, 9) Police Welfare
unit, 10) Barber Shop, 11) Special Action Force, 12) Vehicle Parking Area, 13)
Canteen, .14) GYM, 15) Athletic Ground, etc., “\

Commia@:\,r

Tambaram

Poli
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6. T further submit that the District Revenue Office Chengalpatts "
Na.Ka.No.3797/2022/A3 dated 04.04.2022, acceded t0 the said request,
subject to payment of reformation charges. A sum Rs.1,50:000/ - e
accordingly paid to Keerapakkam Panchayat vide Demand Draft No.567688
dated 12.05.2022 for the transfer of 10.12.50 hectares of land out of @ total

extent of 25.13.0 hectares.

7. 1 further submit that the District Collector, Chengalpattu, has

rnment recommending the transfer

addressed a communication to the Gove
hectares out of 2

of land in Survey No.22, measuring an extent of 10.12.50
total extent of 25.13.0 hectares, classified as ‘Government
Meikkal’ land, in favour of the Police Department, for the establishment of

the Armed Reserve Camp Office, Garrison, Police Training Centre and other

'S related infrastructural facilities.

poramboke -

8. 1 humbly submit that after due deliberation, the Government of

) No.562, dated.19.12.2024 through the
ferring 20 acres

Tamil Nadu issued G.O.- (Ms
Revenue and Disaster Management Department, trans
) out of 25.13.0 hectares in Survey No.22,

(8.01.71 hectares
Prohibition, and Excise

Vengadamangalam village, to the Home,
ment, free of cost, for the establishment of the Armed Reserve

Depart
Headquarters, subject to the usual conditions under RSO 23(A). An
alternate land parcel measuring 8.09.71  hectares in

S.No0.99/1,Keerapakkam Village, was simultaneously  proposed for

conversion to Meikkal with the following conditions:-

(i) The requisitioning department should abide by all the conditions
imposed by the Gp_vernment and the land should be used only for the

rpose for which it is transferred; :\/,

‘ ' Commissighicy oi FPolicg,
Assistant ¢ Sioner of Police Tambaram City
Public Relation Officer Chennai - 600118

' | Tambaram Polir~ Tnmmi.. ionerate

‘Shei'~~ ' 19,



() T -
thereof t) he requisitioning department should return the land 0f part
0 L
lo the Revenue and Disaster Management Department if it is NO -
nNger required and

(iii) The requisitioning department should use only the land

tran

iy sferred to the extent of 20 acres in Survey No.22 as earmarked and 2

Indi |
icated by the Revenue and Disaster Management Department and not

t iolni .

O use adjoining portion of Government land (5 acres) for any other

purpose.

9. I further submit that the District Collector, Chengalpatty, vide
Proceedings Rc.N0.3797/2022/A3 dated 04.01.2025, directed the

concerned authorities - namely the Tahsildar, vandalur, and the
Commissioner, Tambaram Corporation - to effect the transfer of 08.09.71
>

hectares of land out of a total extent of 25.13.0 hectares in
Vengadamangalam Village, in accordance with the Government Order

referred to above, for the construction of the Armed Reserve Headquarters.

The authorities were also instructed to make necessary transfer entries in

the respective village, taluk and circle accounts. It was further recorded in

the said proceedings that there is no evidence of the presence of any small

or large mineral deposits in the subject land. Additionally, the land does

not contain any burial grounds, places of worship or religious symbols. The

District Collector also noted that no objections, either written or oral, were
received in response to the public notification dated 28.02.2022 issued by 7
the Village Administrative Officer. Similarly, no objections were received as

of the date of the subsequent public advertisement dated 08.03.2022
rning the alternative land proposed to be reclassified as ‘Meikkal’,

conce
is currently classified as ‘Kallanguthu’ as per the revenue recordé.\
74
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by the éZmImﬁ.Js? ° submit t.hat in pursuant to a request dated 01.03.2025
Undertook ﬁe':n_er of P.°"Ce' Tambaram City, the District Forest Officer
between gg 04.2 'NSpection through Forest Ranger Mr.C.Sri vidyapathy,
Were invent. . 025 and 11.04.2025. A total of 1,975 Eucalyptus plants
. Cup. and compensatory afforestation plan (1:10 ratio) for

lanti i
Planting 19,750 trees was submitted. No valuable and old trees available in
the said land.

11. I further submit that the District-Level Green Committee,
Kar\Cheepuram, in its meeting held on 23.05.2025, granted permission to
fémove the 1,975 Eucalyptus plants, subject to compliance with all
Procedural requirements under the supervision of the Forest Department.
Hence, the applicant’s allegation in his petition, that no permission was
Obtained in violation of G.0. Ms. No.39 dated 02.07.2021 and G.O. Ms.
No.66 dated 07.04.2022 of the Environment, Climate Change and Forest
Department, is denied as factually baseless, as permission for removal of
Equalyptus trees has been obtained from District level Green Committee,
Kancheepuram District and District Forest Officer vide letter dated
10.07.2025.

12. T humbly submit that the averments relating to displacement of
local residents and environmental degradation are unfounded and
unsubstantiated. The applicant has not produced any evidence or survey
data. His claims appear to be based on mere speculation and are intended

to create unwarranted panic and confusion.

13. I humbly submit that the averment of the applicant that the
construction leads to our nation's natural wealth being destroyed and its
le put at risk is denied as false. In fact, in the order of the Distri

.Commissiofef of Foiice,
Pubilic Relation Officer P Tam ba.j'.aﬂ‘{City
Tambaram Polin2 Commi.zionarate . .Chennai=$001189.

- o f‘ E . R N N 31,
Shaling - e ?n , WA i

issioner of Police



Collector vide Proceedings Rc.No0.3797/22/A3 dated: 04.01.2025 specifically

Stated there was no evidence of the discovery of small or 1arge minerals or e
ores in this captioned area and the permission also obtained to cut down |
1975, Eucalyptus plants with conditions. The applicant has filed this

petition based on false facts and a non-existent of any dangers relating to )

environment and he is liable to be penalized as he filed misleading

application, including compensation under the law.

14. I humbly further submit that the averments made by the
applicant in paragraph 01 are denied as false. The said land contains a
significant waterbody, which serves as a natural dra
for the concerned village but also for the adjacent flood-prone areas in

Tambaram Taluk and Vandalur Taluk. This waterbody plays @ crucial role in

inage system not only

mitigating flood risks during heavy rains.

(i) Furthermore, the presence of Eucalyptus trees in the vicinity
poses a serious ecological and hydrological threat. These trees are
to be highly water-intensive, and their extensive root systems can
significantly lower groundwater levels, thereby depleting vital water
resources for other vegetation and the local community. In arid and semi-

arid zones, such as parts of Tambaram and Vandalur, their presence may

known

worsen drought conditions.

(i) Additionally, Eucalyptus trees release allelopathic chemicals
through their leaves and roots, which inhibit the growth of surrounding
flora, resulting in a marked decline in biodiversity. Being a non-native and
potentially invasive species, eucalyptus can aggressively outcompete local
plant_species, thus disrupting the ecological balance. The accumulation of >/

~

Commissioner of Polic
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their oil-rich leaf litter can also acidify the soil, reduce its fertility and

further impede natural regeneration.

t in July 2022, the Hon'ble Madras

ment of
s. The

(iii) It is pertinent to note tha

High Court, recognizing these harmful effects, directed the Govern

Tamil Nadu to immediately cease the planting of eucalyptus tre€

5
Court also mandated the complete removal of invasive species, including
eucalyptus, from forest areas within ten years and instructed the
g these

Government to prohibit private nurseries from propagating Of sellin
species.

(iv) Subsequently, the Government of Tamil Nadu, via a

Government Order, dated 13 July 2022, formally approved a policy for the
removal and ecological restoration of all invasive plant species in forest
i areas explicitly including eucalyptus, wattle and pine.

d that the Government of Tamil Nadu, after

15. I humbly submitte

due diligence and upon fulfilling all statutory requirements, have identified

and initiated the establishment of the Tambaram Armed Reserve
subject land, despite several

Headquarters on the
The applicant with ulterior

administrative and procedural challenges.
mala fide intent, has suggested relocating the project site for

motives and
which appear questionable and warrant

reasons best known to him,

scrutiny by the concerned authorities. It is respectfully submitted that the

ant neither holds any lawful possession nor demonstrates any locus
Furthermore, it is

fficial meetings

O applic
standi or genuine public interest in the subject property.

pertinent to state that during public consultations and o

. conducted by the competent Government authorities, no objections were
to the removal of tree@

" raised by the general public, including with regard

commissionei ef'Police,
Assistant ner of Police Tambaram City

.Public Relation Officer Chennai - 600119
Tambaram Police Commissionerate ’
Sholinganallur, Chennai-600 119,

ey —————
.
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‘N the proposed site. Hence, it is evident that the applicant has filed the
preésent application with malicious intent, aimed at obstructing a public
welfare project and discrediting State authorities, possibly to seek personal

publicity through social media and other platforms.

16. The present application appears to have been filed with an
ulterior motive, possibly to obstruct a bona fide public Infrastructure
Project intended for law enforcement and public safety. The same is liable

to be dismissed with exemplary costs.

In view of the above facts and circumstances, I most respectfully
prayed that this Hon'ble Tribunal may be pleased to dismiss the Original
Application No.69 of 2025 (SZ) with cost, in the interest of justice and
equity. ' y

Solemnly affirmed at  4th on this the /})\ -

. Commissioneor of Police,
day of September 2025 and signed to be Tambaram City

0. 2 = a
Chennai - 8001412

filled nampe in my presence.

Assistant ner of Polics
Public Relation Officer
Tambaram Police Commicsionerate
Sholinganallur, Chennai-600 119.
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Rc.No.127/COP-TBM/CAMP/2022, Dated: 04.03.2022

25 Acres of Meikkal Poromboke Land in Venkatamangalam
Village - Vandalur Taluk - Survey No.2 — Allotment and

Enter upon permission - Requested — Regarding.
kkkkkkik

Sub:

Tambaram Police Commissioncrate was formed on 01.01.2022 consequent

to the announcement of Hon’ble Chief Minister of Tamil Nadu in the Legislative
Assembly on 13.09.2021.

S81H  iflefiy

“Biieurs  post &mE, Qegionar UDEEIILGHGMD  STousdSIEHDUTLT
uswilemw  Cbu@sdh  DhuGHadlsd aflé@w waaErsE Snausdgienmular
uswilessi  Aplunes QegipenLwé  Qoeuyd  Crréssder  DiglusHL s
Qesienear  QuEBbBsIsEToND meTuIssHms apsiprs 19065 Q&so?mm
Qu(mBEHTETOID  DhemevoTwistd, Smoud  QUEHB&HISIOUND  QhenSTTLISLD
wHpmid  heuy.  CUHBEIETOID — DMETWIELD  GTRT  ep&TmI  Sasusd
DHEDSTTWISHEISST LSBTS 2 (Heundsiubn”.

2. Subsequently, the Hon’ble Chief Minister of Tamil Nadu inaugurated the
new Tambaram Police Commissionerate on 01.01.2022. As of now we are
functioning from a rented building in Semmozhi Salai, Sholinganallur.

3. For the construction of the office of the Commissioner of Police,
Tambaram the process of identification of land is geing on.

4. We have Armed Reserve of 1300 police personnel besides Motor
Transport section, Dog Squad, Mounted Branch, Home Guards, Bell of Arms,

Stores, QRT etc. All these units to be accommodated in a single location for the
co-ordinated action.

[N

J
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enter upon h(‘; ‘.Hl\n Faluk, Venkoatonmangalam Village in survey No.2 and also
TMmisyi ' : 1551
nission to be pranted for Tambaram Police Commissionerate

Yoursg sincercly,

\
A
CommisSioner of Police
Tambaram Policc Commissioncrate



OLIC 1 TRANSLATION
POLICE DEPARTMENT COPY

From To

Dr. M. Ravi, |.P.S,, The Collector,
Commissioner of Police, Chengalpet District,
Tambaram Police Commissionerate, Chengelpet.
Semmozhi Salai, Sholinganallur,

Chennai 600 119.

Rc.No. 127/COP-TBM/CAMP/2022, Dated:04.03.2022
Sir,

Sub: 25 Acres of Meikkal Porombuke Land in Venkatamangalam Village - Vandalur
Taluk - Survey No.22 - Allotment and Enter upon permission - Requested-
Regarding.

*hkkkkkk

Tambaram Police Commissionerate was formed on 01.01 2022 consequent to the
announcement of Hon'ble Chief Minister of Tamil Nadu in the Legislative Assembly on
13.09.2021.

TAMIL ANNOUNCEMENT:

“For the betterment of the administration, in order to improve the performance of the
Police Department in the rural areas and to reach the effective work of the police department
to the public, Greater Chennai Commissionerate was trifurcated in to three viz., Greater

Chennai Police, Tambaram City Police and Avadi City Police”.

2. Subsequently, the Hon'ble Chief Minister of Tamil Nadu inaugurated the new
Tambaram Police Commissionerate on 01.01.2022. As of now we are functioning from a

rented building in Semmozhi Salai, Sholinganallur.

3. For the construction of the office of the Commissioner of Police, Tambaram the

process of identification of land is going on.

4. We have Armed Reserve of 1300 police personnel besides Motor Transport
section, Dog Squad, Mounted Branch, Home Guards, Bell of Arms, Stores, QRT etc. All

these units to be accommodated in a single location for the co-ordinated action.

5. Therefore, | request you to allot the 25 acres of Meikkal Poromboke land situated
in Vandator Taluk, Venkatamusalam Village in survey No.2 and also enter upon permisodun

to be granted for Tambaram Palive Commissionerate.


TRANSLATION COPY
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Yours sincerely,

Commissioner of Police,
Tambaram Police Commissionerate.
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DigHOYBT QumIBT

S-S Guaysucd pnge, BCom B.ABEd, “Enéuco b,

WAL QI(HOUT DispIelcof, Snibur BT,

@&mscouULl_(h SHTbUTD
5.85.3797/2022/<4,3 BITeir. 04.04.2022

Subwr, e

R T e Bloownbob -Q&hscoul_(H Wreu’ Lib. cETLgnf ol Lib, OBIS
@ BaumusLibmiseolb Hpmob, Goilidsnco Yoo eraor22 Gnss uriy
25130 QomsGLfléd 101250 Gams&@LE Hleogslemar  smbugbd
WIHEITE&H HIEUCD DLCHEOTIWTEHD DIOWLUUSBNE HTCUCOGHICHM &
BloowonHmib QFwweb, Gwhuly. BwWEETE UeosHEHE WbHMI Lcown s
auckTLeomi el Lib, QB4 Brounsssd SOmob, HeooNkGSs5 Lo
ST&Hr991 @onss ugly 207429 Een&GLAléd 101250 GlemsHGLIT
HloosSHlomer sncomeoL.  urmofliysgiconse Hoownbmb Gl

wer@unflasdr aru@ubms - Froowiys Qsnems Gsrmsc -
@snLjuns

unfooal- 1) STbUTD WLABSITE_ &S HICUCO DT é{m;’ra&aﬂa&r 5195
5.85127/COP-TKM,/Camp,2022 pruer.04.03.2022
2) <&M Hlomweo  6TET186.  SHNCOHEDL
B edreuer 5 5I6mm (HTU2) Sicmm HI6T1112.2001
3) WwrsoTUsH QFssTeneT 2 WikhHodrm BSUGUITCHDTT QIYEHE
A Qp & @ 6Tor.19286-2021 HN6IT15.09.2021
2) CUGTOTL_GOIIT oLt _&wi A EH0E5
BITEIT.08.032022
5) apeumld Gan L Swi smburb Didlsens H.861006-2022-9,
BTEIT.22.03.2022 WoH MmIb 01.04.2022(cugl@UH M HIF6IT.12.04.2022)
6) Saaians 195 [b53797/2022/3p3  HIGT. 18. 042022
(Bws G, &ITCOHEOL urmofliiys giemm o H mub
LHS GleuUUcHTE AT, C1& BTN BICVITE (OTH 5@ (W& aufludl_L_51)

ungmioflay ()

5.85.312/2022/3H1

@& coul_ [ eI LD, QIGHTLGRITT Ul _L1b, OiHAS GaurtusL ksl Slrmiob, Golidssnco
yoo ersor22 @unds ughy 25130 .@més(gl_[ﬂo'o 101250 OemsBLi HleogSHlemesr Smbumd
orHsIME &8 &Sra160 &,banamfmuaslb DiOWLUUSHE STacgIconsE HleownrbHmbd QsFbweb
Guhulg GWISGEETE LeosS M@ WLIHMI Loowns UGTL ool aul L b, Gkb14 Sroundsib Sgmob
&6060NHI G5 51 1|60 6T600T.99/1 QNS5 untiy 207.42.9 Gem&BLfled 101250 Qams&G8L i Hleos SHlemert
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S1&ms UrsQUDHMDS!
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From To

Thiru R. Manuel Raj, B.Com., B.A., B.Ed., The Commissioner of Police
District Revenue Officer Tambaram Corporation
Chengalpattu Tambaram

C. No. 3797/2022 A3 dated 04.04.2022

Sir,

Sub

Ref

Land transition — Chengalpattu District, Vandalur Taluk, No. 15,
Venkatamangalam Village, grazing land No. 22, transfer of
10.12.50 hectares out of the total extent of 25.13.0 hectares to
Police Department for the purpose of Tambaram
Commissionerate and proposal is received to compensate for the
above land, mud land in an extent of 10.12.50 hectares of the
land out of the 207.42.9 hectares of land to be transferred to
Animal Husbandry Department — Request for Estimation of cost
- Reg

1. Letter of Commissioner of Police vide C.No.127/ COP/
TKM/Camp/2022 dated 04.03.2022

2. GO (Ms) No. 186, Animal Husbandry (Ma), Fisheries
Department (Kapa2) dated 11.12.2001.

3. Writ Petition on the file of the Hon’ble High Court of Madras
vide W.P. No. 19286/2021 dated 15.09.2021

4. Report of the Tahsildar, Vandalur vide C. No. 312/2022/A1
dated 08.03.2022

5. Report of the RDO, Tambaram vide C. No. 1066/2022 A
dated 22.03.2022 and 01.04.2022 (Received on
12.04.2022)

6. Letter from this office vide C. No. 3797/2022 A3 dated
18.04.2022 ( Addressed to the Director, Animal Husbandry
and Veterinary Services)

*hkkkk

Report was received from the concerned officers to transfer 10.12.50 hectares

out of the total extent of 25.13.0 hectares to Police Department for the purpose of

Tambaram Commissionerate and proposal is received to compensate for the above
land, mud land in an extent of 10.12.50 hectares of the land out of the 207.42.9

hectares of land to Animal Husbandry Department.

The above said grazing land is situated in Survey No. 22 in No. 15, Venkatamangalam

Village of Vandalur Taluk, Chengalpattu District. As the said land of 10.12.50 hectares

out of the total extent of 25.13.0 hectares is a grazing land, situated at No. 14,

Keerapakkam Vilage and classified as mud land in survey No. 99/1 and in order to

classify the said land in to grazing land an amount of Rs. 6000/- (Rupees six thousand
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only) is fixed for one acre or Rs. 15,000/- (Rupees fifteen thousands) for one hectare
and advised to pay the said amount through GO (Ms) No. 186 GO (Ms) No. 186,
Animal Husbandry (Ma), Fisheries Department (Kapa2) dated 11.12.2021.

Accordingly, in order to change the allotted land into grazing land an amount of
Rs. 1,50,000/- was paid from the account of the concerned panchayaths and
requested to send the copy of the receipt to this office.

Encl : Copy of the GO.

Yours faithfully
Sd/- R. Manuel Raj
District Revenue Officer

Chengalpattu
/By Order/

Sd/ Additional Personal Assistant(Land) (incharge)
Copy to

Tahsldar, Vandalur.



ANNEXURE 3

Land Transfer - Chengalpattu District Vandalur Talyk Venkadamangalam
Village - Extent of 20 acres out of 26.13.0 Hectare in S.No.22 - Classified 3s
"Government Poramboke Meikkal” in favour of Home, Prohibition and Excise
Department for formation of Armed Reserve Headquatars and other units

Orders Issued.

R A S T 2P0 T S S S VP S S, U 51 O

! Dated: 19 .12.2024
@ComSl aupLid. e o4,
HimmdropagTa () 2055,
Read: ‘

the District Collector, Chengalpattu Letter
N0.3797/2022/ 94,3, dated 13.03.2023.
- From the Commissioner of Land Administration, Letter
No. V1/08-260/ 2023, dated 03.06.2024.
( 3. Orders of the Hon'ble High Court of Madras, dated
/ 31.01.2023 in  W.M.P.No0.34416 of 2022 in
W.P.N0.19286 of 2021.

4. G.0.(Ms) No.64, Animal Husbandry, Dairying, Fisheries
and Fishermen Welfare Department, dated
31.07.2024. _

5. Government letter No.7624368/LD.4(1)/ 2024-2,

2 Revenue and Disaster Management department, dated

16.09.2024.
6. From the Commissioner of Land Administration, Letter
No.V1/08-260/ 2023, Dated 09.11.2024.

In the letter first read above, the District Collector, Chengalpattu has sent

. a land transfer proposal recommending the transfer of land in S.No.22, extent

10..12.50 hectares out of 25.13.0 hectares classified as “Government Poramboke
Meikkal” land transfer in favour of Police Department for the formation of Armed
Reserve Camp Office, Garrision, Police Training Centre and other purposes.

2. In the letter second read above, the proposal received from the District
Colleptor, Chengalpattu was scrutinized by the Commissioner of Land
Administration and he has stated as follows: -
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. 22/2 | 101 Department
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HQ & Other
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Tota 25.13.00

n the locality and no objectio
and the Public have

n has been

A1l Notice was published i

received. _
e Officer, Vengada mangalam

Village Administrativ
issued statements in favour of the proposal.
has furnished his specific

The District Collector, Chengalpattu
recommendations in Part VII along with Part I to VI of the

Questionnaire Form.
am Village Panchayat has passed resolution No. 13,

The Venkadamangal
dated: 21.01.2022 in favour of the proposal.
Withdrawal notification to exclude the proposed land as per section

134(3) of Tgm'il Nadu Act, 1994 is enclosed.
The Commissioner, Animal Husbandry and Veterinary Services has

recommended the transfer of Meikkal land to Police Department

B. Alternati :
ve land:S.No.99/1 of Keerapakkam Village (Kallanquthu)

The land proposed
i 1 to be co i i
T';Z”fgg;tht‘_’ S P FEVars regg:;r;ed as Meikkal is classified as
sitioning depart : ;
undertaking to '€partment has submitted icati
a an appli ;
gov?rnment. bide by the conditions to be ?napcc:)asggn t?;dtf:g
opies of A-Regist |
enclosed. gister, Adangal, Sub-division statement and FMB
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Before Subdivision ~ 7~ after Subdivision ___
Extent | Classification | §.No | Extent | Classification
j—fectare | | Hectare |
" 99/1 : 193.30.40 | Government
Government | | poramboke- |
oEmboe= | _Kallanguthu |
203.42.90 | Kallanguthu l 99/2 | 10.12.50 Government |
| | Poramboke-
(RIS GO e I ’ | Meikkal |
. Total| 203.42.90 | , Total | 203.42.90 A

———— el

iv. Al Notice was published in the locality and no objection has been
received. -

v. Village Administrative Officer, Keerapakkam and the Public have
issued statements in favour of the proposal.

vi. The Keerapakkam Village Panchayat has passed resolution No.1,
dated: 05.05.2022 in favour of the proposal.

vii. A copy of the remittance challan, dated: 13.05.2022 has been
enclosed.

3. The District Revenue Officer, Chengalpattu and Joint Director, Animal

Husbandry Department, Kancheepuram have jointly inspected the subject lands
and have reported as follows:-

"eowrhm ysosSlssr HhHGurensiw fl epeo;
..... Suyesdled Csly BpieusrsHhH@ wasS[H Geiub uG@SIGleo Disles Siemefleonsot
OG0 ITRISET FUPSHMU &N (H eemTitiyg S 1_sSlesTulg. &wmi 10 <, 6507 (h) & (OTH &(&) (PEBTUMES
BLOUC (),  uwem  Qeu’ L Oul () s5HBuNg a0

LIGKISATTS  QISTHHS)
snauuHi&lermer. Guomib, HHTGL Wwihm ogThis@HD 2 crerer. Gaum efNemeouwinhs
LIRISET o giib HTesriUL6fledcmev. Gogib, BUyeosSled &HaTGLT, ShsnGLm, audlum’_ (i)

Sy
_ SGI&sECeTT, ShHmoeTr  cicoTuSleo
&L HLutuL_6H)606560. Guxib, SicosSHl60 @g,aBT(Smgb@ uGSluGleo &wﬁtﬁ]&haﬂ@gg’)g&
&bl Qacoab Gamymriiscr DI GODIH ) 6T 6T GoT .

bhmnb  Quupwetefleonesr  soolwriisGerrr,

W
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g_rgp,g:ssﬁ.kéﬂg e fe 5775/
nd Valu :
As per GLV, La » 50 ha o 101250 sg.m
er Sq. mtr . 10.1 t
: t ' % 1,01,250 sa.m
proposed Exten | Rs.5775/- ,
Tentative Land Value for kol
10.12.50 hectare Rs.58.47-1 ,
Alternate Land: e
: 23,45, -
As per GLV, Land Vvalue Rs.2
per &< . 10.12.50 ha or 25 acres
B L Rs.23,45,000/- X 25 acres

Tentative Land Value for © RSZ2% 000/

10.12.50 hectare .

5. Thus, the District Collector, Chengalpattu has rfcon.:(n;ﬁ'.?diid\t/gii;adnasnﬂ,e;nogfal?annﬁ

in S No.22 méasuring'10.12.50 hectare classn"led as "Mel ar e Departhent for the
Village 'Vandalur Taluk, Chengalpattu District in favour of Polic nd also to convert
constrdction of Armed Reserve Head Quarters and other purposes a  co
Taluk, Chengalpattu District as

the land in S.N0.99/1 of Keerapakkam Village, Vandla.lur ' i
Meikkal on free of cost with the usual terms and conditions laid down In RSO 23A.

ts order third read above has approved this matter

6. The High Court of Madras in i nis
ents and Institutions for

(Demand No.50), among the request of Government Departm
transfer of Meikkal lands for various purposes.

7. In the Government Order fourth read above, the Animal Husbandry, Dairying,
Fisheries and Fishermen Welfare Department has issued “No Objection Certificate”.

~ 8. The land proposed to be transferred is covered within the belt area. The land
requirements of various Government Departments are very high but the availability of
land is very scarce. The Commissioner of Land Administration was requested to
;Jhnedert:ke a Jgnt lr;tspectlonfand re-assess the requirement of land to be transferred to
ome epartment for formation of Armed Reserve Cam Office at
Venkadamangalam Village, Vandalur Taluk, Chengalpattu District. )

Adminii‘trapt\izcr:noadaiggsli,étég t:\he letter sixth read above, the Commissioner of Land
Disirict Revenus Officer Chat a joint inspection was conducted on 19.10.2024 with the
Tamil Nadu Police Houai eBngalpattu: the Deputy Commissioner of Police, Tambaram,
fransterred” in_ favou ofngHo:;ard Officials, Tahsildar, Zonal DT and 20 acres may be
Headquaters and other unit © Department for the formation of Armed Reserve

ts. The Commissioner of Land Administration has also
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P—‘\\—_\,__ " e - - . .
Before Subdivision, ,15 T After Subdivision
S.No | Extent | Classification | §.No | Extent Classification
Hectare | Hectare |

5 i 22/1 | 17.03.29| Government

n
2

Government ,i Poramboke—
22 12513.00 Poramboke.- Meikkal
Meikkal

22/2 8.09.71 | Tambaram Police
Commissionerate

e _Total|[ 251300  ~ %

10. The Government after careful examination, of the revised proposal of the
Commissioner of Land Administration, hereby order to transfer the Ianq measuring an
extent of 20 acres (8.09.71 hectares) out of 25.13.0 hectgres} in S,Np.22, of
Vengadamangalam Village, Vandalur Taluk, Chegalpattu District  classified as
‘Government Poramboke Meikkal” in favour of Home, Prohibition and  Excise
Department for the formation of Armed Reserve Headquarters and other units, on free of
cost with the usual terms and conditions laid down under RSO 23(A) and to convert the
alternate land measuring 20 acres (8.09.71 hectares) in S.No.99/1 classiﬁeg as
"Kallanguthu" in Keerapakkam Village, Vandalur Taluk, Chengalpattu District to “Meikkal”
with the following conditions:-

Conditions:-

> The requisitioning department should abide by all the conditions imposed by the
Government and the land should be used only for the purpose for which it is
transferred. »

» The requisitioning department should return the land or part thereof to the Revenue
and Disaster Management Department if it is no longer required.

~ The requisitioning department should use only the land transferred to the extent of

' 20 acres in Survey No.22 as earmarked and indicated by the Revenue and

Disaster Management Department and not to use adjoining portion of Government
land (5 acres) for any other purpose.

11. The District Collector, Chengalpattu and the Commissioner of Land
Administration are requested to take necessary action as per the orders in para 10 above
and make neécessary changes in Revenue Records within a month.

(By Order of the Governor)

P.AMUDHA,

Additional Chjef Secretary to Government

The Commissioner of Land Administra

The gistrict Collector, Chengalpattu,
e Commissio i -
Copy to: Ner, Tambaram Police COmmlssgonerate, Chennai -119.

tion, Chepauk, Chennai-5.

The Home, Prohibition and Excise Department, Secretariat. Chon

[a Rt
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Present status of the proposed land meant for transition

In this land eucalyptus trees were planted in the land which was allotted for
other puposes prior to 10 years, and at present grown as big trees. Further, other
trees were also there at that place and no other costly trees at that area. There is no
graveyard and no worshiping places or communal traces and no minerals were traced
so far in that area. Further, High Tension electric poles were situated in the south west

side of this land.

Present status of the land meant for transition

The land selected for transition which is classified as mud land is at a height
from the land and looks like a small mountain. This place is free for the animals to
graze and roam without any obstruction and the land is full of natural trees. Further
in the land which is allotted for other purposes, there is no costly trees, no important

monuments, no grave yard and no other high tension or low tension electric poles.
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PROCEEDINGS OF THE DISTRICT COLLECTOR, CHENGALPATTU DISTRICT

Present : Thiru S. Arunraj, LA.S.,
C. No. 3797/2022/A3 DATED 04.01.2025

Sub Land transfer — Chengalpattu District, Vandalur Taluk, No. 15,
Venkatamangalam Village, grazing land in Survey No. 22,
transfer of 08.09.71 hectares out of the total extent of 25.13.0
hectares to construct Armed Reserve Complex, Armed Godown,
Police Training School and other buildings- Request to the Home,
Prohibition and Excise Department — Request for orders for the
transfer of the land- Reg.

Ref 1. Letter of Commissioner of Police vide C.No.127/ COP/

TKM/Camp/2022 dated 04.03.2022

2. GO (Ms) No. 186, Animal Husbandry (Ma), Fisheries
Department (Kapa2) dated 11.12.2001.

3. Writ Petition on the file of the Hon’ble High Court of Madras
vide W.P. No. 19286/2021 dated 15.09.2021

4. Report of the RDO, Tambaram vide C. No. 1066/2022 A
dated 22.03.2022 and 01.04.2022 (Received on

12.04.2022)
5. Letter from this office dated 13.03.2023 in even number.
6. GO (Ms) No. 562, Revenue and Disaster management

Department LD.4(1), dated 19.12.2024.

*hkkkk

Order
Proposal was sent as per the reference 5™ cited, letter of this office for allotment

of land situated in Chengalpattu District, Vandalur Taluk, No. 15, Venkatamangalam
Village, in Survey No. 22, 10.12.50 hectares out of the total extent of 25.13.0 hectares
of land to construct Armed Reserve Complex, Armed Godown, Police Training School,
Police Quarters, Police Training complex, Adhi Dravidar Reserve complex, Police
children care and several buildings. Accordingly, an order was passed as per the
reference 6" cited, allotting 08.09.71 hectares out of the total extent of 25.13.0
hectares of grazing land in Survey No. 22 of No. 15, Venkatamangalam Village,
Vandalur Taluk, Chengalpattu District to construct Armed Reserve Complex, Armed
Godown, Police Training School and other buildings.

The proposed land is recorded as follows in the revenue records of No. 15,
Venkatamangalam Village of Vandalur Taluk.

Proposed Land



TRANSLATION COPY


30

Survey No. | Total extent | Classification Remarks
22 25.13.00 Government Poramboke Land | Grazing Land

Present status of the land
The road which leads from Kandigai to Venakatamangalam which is running

in west to north is the only the accessibility road to this proposed land.

Further in the area which is allotted for other purposes, large number of
eucalyptus saplings were planted ten years ago under Community Afforestation
Project and were chopped several times and at present eucalyptus trees were grown.
Further, other trees were also there at that place and no other costly trees at that area.
There is no graveyard and no worshiping places or communal traces and no minerals
were traced so far in that area. Further, High Tension electric poles were situated in
the south west side of this land. Moreover, this proposed land is not allotted or not

given any rights to any other department.

Boundaries to the proposed land

North | Kandigai to Venakatamangalam Road

West | Kandigai to Venakatamangalam Road
East | Survey No, 30
South | Survey No. 23

PUBLIC NOTICE

Public notice-A1 was issued in the said village through the Village
Administration officer on 28.02.2022 regarding the allotment of land situated in
Chengalpattu District, Vandalur Taluk, No. 15, Venkatamangalam Village, in Survey
No. 22, 10.12.50 hectares out of the total extent of 25.13.0 hectares of land to
construct Tambaram Corporation and Tambaram Police Commissionerate and so far

till date no objection was received either written or oral.

Sub-Division Records

S. Before Sub-Division After Sub-Division
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No. | Survey | Total Classification | Survey | Total Classification
No. Extent No. Extent
1 22 25.13.0 | Grazing 22/1 15.00.50 | Grazing Land
Land

22/[2 10.12.50 | Tambaram
Corporation, Police

Commissionerate

Total 25.13.00

Estimation of cost of the proposed land

In order to fix the land value of the proposed land based on the Government
Order No. 117, Revenue and disaster management department dated 18.03.2022,
the guide line value of the surrounding survey numbers is collected and the value was

fixed as follows for the patta lands in this land.

S. Survey No and | Guideline Guideline Classification of the
No. | Sub division No. | value(British value land
estimation)
1 23/1A1A2 536/Sq.ft 5775 square | Residential area,
meters Special Category-Il
2 40/10 335/Sq.ft 3610 square | Residential area,
meters Category-Il and |
3 41/10A1 536/Sq.ft 5775 square | Residential area,
meters Special Category-II

In the above, high guideline value is fixed to Survey No. 23/1A1A2 and an
amount of Rs. 5775/- was fixed per square meter and based on that for the total extent
of 10.12.50 hectares the estimation of cost is Rs. 5775X101250 = Rs. 58,47,18,750/-
(Rupees fifty eight crores, forty seven lakhs, eighteen thousand and seven hundred
and fifty).

Alternate Land
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The selected alternate land in Survey No. 99/1 of No. 14, Keerapakkam Village,
Vandalur Taluk which is meant for compensating the proposed land is recorded in the

village revenue records as follows.

Survey No. | Total extent Classification
99/1 203.42.90 | Government Poramboke Mud Land

Present Status of the alternate land

The land selected as an alternate land for the proposed land is classified as
mud land is at a height from the land and looks like a small mountain. This place is
free for the animals to graze and roam without any obstruction and the land is full of
natural trees. In order to transfer this land to Animal Husbandry Department a public
notice was issued in the aforesaid village on 01.12.2021 and no objection was

received from the village public.

Accessibility to the alternate land

The road which leads from Kandigai to Kumuzhi which is running in the east

side of the land is the only the accessibility road to this alternate land.

Further in the area which is allotted for other purposes, no other costly trees
were seen at that area. There is no monuments no worshiping places and no High
Tension electric poles in this land. Moreover, this alternate land is not allotted or not

given any rights to any other department.

Boundaries to the proposed land

North | Kandigai to Kumizhi Road situated in Survey Ni. 99/1

South | Remaining land in Survey No. 99/1

East | Remaining land in Survey No. 99/1

West | Kumizhi Village

Public Notice for alternate land

Public notice-A1 was issued in the said village on 08.03.2022 for transferring
10.12.50 hectares out of the total extent of 203.42.90 hectares of land in Survey No.
99/1 of No. 14, Keerapakkam Village Vandalur Taluk of Chengalpattu District which
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was classified as Government Poramboke mud land as an alternate land to a grazing

land.

Sub-Division Records

S. No. | Before Sub-Division After Sub-Division
Survey No. | Total Extent | Classification | Survey | Total Extent | Classification
No.
1 99/1 203.42.90 99/12 | 193.30.40 Government
poramboke mud
Government land
Total 203.42.90 poramboke |99/12 | 10.12.50 Animal
mud land Husbandry
Department
Total | 203.42.90

Estimation of cost for the alternate land

In order to fix the land value of the alternate land in survey No. 99/1 no guideline value

is available. Hence, the guideline value of the adjacent land in Survey No. 91/2A is

taken as a criteria to fix the value. Accordingly, the value was fixed as Rs. 23,45,000/-
per acre and Rs. 57,94,500/- for a hectare and a total amount of Rs. 5,86,25,000
(Rupees five crore, eighty six lakhs and twenty five thousands is fixed for the alternate

land in an extent of 25 acres. Further as per the GO Ms. No. 562 orders were sent to

the prohibition and excise department for constructing building to Armed Reserve and

other buildings as per the reference 7™ cited and the sub-division records were

changed as follows.

Sub-Division Records

S. No. | Before Sub-Division After Sub-Division
Survey No. | Total Extent | Classification | Survey | Total Extent | Classification
No.
1 22 25.13.0 Grazing 221 17.03.29 Grazing,
land 22/2 8.09.71 Tambaram
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Corporation  and
Tambaram

Commissionerate

Total |25.13.00

At this juncture, an order was passed for transferring the land to the prohibition
and excise department without selling the land and by collecting the other charges by
allotting 08.09/1 hectares of land out of the total extent of 25.13.0 hectares in survey
No. 22 land which is classified as Government Poramboke grazing land in No. 15,
Venkatamangalam Village Vandalur Taluk of Chengalpattu District as per the Revenue

department order 23(A) with the following conditions.

Conditions

1| The concerned departments has to adhere the conditions imposed by the

Government

2 | The allotted land must be used for the same specific purpose.

3 | If the said land or part of land is not required to the concerned department, it

should be handed over to the Government/Revenue Department.

4 | The concerned department should use the 20 acres land only in survey No. 22.

They should not use the nearby Government land at any cost.

The Tahsildar of Vandalur Village is directed to execute the above orders,

change the required records in the village and taluk records and sent the same at

once.
Sd/- S. Arunraj
District Collector
Chengalpattu
/By Order/
Sd/ Additional Personal Assistant(Land)
To

1. Tahsildar, Vandalur
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2. Commissioner, Tambaram Corporation, Tambaram
Copy to

3. RDO, Tambaram

4. Land Administrative Commissioner

Ezhilagam, Chepauk, Chennai-5 for favour of information.
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O/o. The Revenue Inspector
Vandalur Firka
C. No. 5/2022 dated 28.02.2022

PUBLIC NOTICE

This is to inform that a letter was received regarding the allotment of land
situated in Chengalpattu District, Vandalur Taluk, No. 15, Venkatamangalam Village,
in Survey No. 22, 10.12.50 hectares out of the total extent of 25.13.0 hectares of land
to construct Armed reserve complex, Armes reserve godown, police training school,
police quarters, police parade ground, Quick Reaction Team, Police children welfare
complex and other buildings. If any one is having any objection over this decision,
they can raise the objection either before the Revenue Inspector, Vandalur firka, or
Tahsildar, Vandalur by personally meeting them within seven days of this public notice.
If failed to raise objection, it will be considered that there is nothing offer from the public

side and further action will be taken based on the available records.

Sd/- Revenue Inspector
Vandalur Firka
Vandalur Taluk

To

The Village Administrative Officer

No. 15, Venkatamanagalam Village. This notice is issued in No. 15,
Venkatamangalam Village and instructed to
receive signatures from the public and
resubmit the same to this office.

The above said public notice is issued by me.

Sd/- Village Administrative Officer
14, Rathinamangalam,

15, Venkatamangalam,

Vandalur Taluk
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C. No. 43/2022 dated 01.04.2022

PUBLIC NOTICE

This is to inform that a letter was received regarding the for transferring
10.12.50 hectares out of the total extent of 207.49.02 hectares of mud land in Survey
No. 99/1 of No. 14, Keerapakkam Village Vandalur Taluk of Chengalpattu District
which was classified as mud land in an extent of 10.12.50 hectares in the total extent
of 25 acres. If any one is having any objection over this decision, they can raise the
objection either before the Revenue Inspector, Vandalur firka, or Tahsildar, Vandalur
by personally meeting them within seven days of this public notice. If failed to raise
objection, it will be considered that there is nothing offer from the public side and

further action will be taken based on the available records.

Sd/- Revenue Inspector
Vandalur Firka
Vandalur Taluk

To

The Village Administrative Officer

No. 14, Keerapakakm Village. This notice is issued in No. 14,
Keerapakkam Village and instructed to
receive signatures from the public and
resubmit the same to this office.

The above said public notice is issued by me.
Sd/- Village Administrative Officer

14, Keerapakkam Village
Vandalur Taluk
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TREE VALUATION REPORT FOR THE EXISTING TREES

ION, CHENNAL,

AT TAMBARAM METROPOLITAN POLICE FORCE, VENGADAANGALAM BY TAMBARAM RANGE, CHENNAT FOREST DIVI
= °
{ i m ﬁ o [ P rm ]
1 'S o) 20 - - o ° @ _
w | 2 Bl | 2 |EE[REHER, e g ;
i m Volume (M?) o1 § 5 ] LR avEl 2] S, < &
: G S o 2 &5 g o ﬂm,o S ps| g~ e b g
C s |e] Z .m V=(/4yxl = | B ® Mom. a.mamnmt mnu .Mm g b
R nvuw Name of the Tree|  Botanical Name g ) £ 5 s © Sl Lol g &l e s 8 2
3 = & o Z|® ol S & | E >
B . a @ e Q D
: ; S 2 =% |FsR2023.24 |PWD 2023. c . & o
. . S 2 b 1 24 (12030 PP 2023:24 = < ot
W_ “ ; Woodtype | Qty dodl 2| s | ap (ool & 5 1
|
e
LB _
i Wu._ P Eucalyptus Eucalyptus Sp Pulp wood 662.978 662.978| 0.65| 430.936] 5046.30 1568.55] 84.05 74.17| 454.00] 2180.77 2865.53| - 1234860.00
: = : ) :
: &
] -1 _ FOME
' B Timber wood| _ 662.978 430.936 1234860.00
! GRAND TOTAL 662.978 430.936 1234860.00

Specification:

charges = Rs.5046.30)

2 The Density (d) / Tonne data provided in these items are based on Estimating Biomass and Biomass

3 The Feliing charges per tonne rates provided in these items are approved as per FSR 2024-25 (9.15.1
4 The Luading and unloading charges per tonne rates provided in these items are approved as per P
3 The Transport charges per tonne rates provided in these items are approved as per PWD SSR 20

C. No. 31 /2025 dated 16.04.20625
Sir,

Submitted to the District Forest Officer, Chennai Forest Division, Chennai.
T.QL “ MU... 126
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Change of Tropical Forests: a Primer. (FAOQ Forestry Paper - 134).
) (Rs. 1568.55 / Tonne)
WD SSR 2024-25. (Rs. 64.65 + Rs. 64.65 = Rs. 129.30 / M3)
24-25. (Rs. 7.99 x 10 Kms + Rs. 6.84 x 5 Kms = Rs. 114.10/ M3 for 15 kimns)

- (Rapas Torele Lady,

?\\

o )
DISTRICT FOREST OFFICER

CHENNAI FOREST DIVISION

w\.

SLNo 12 The Eucalyptus rates provided in these items are based on Fare price approved by the Govt. in G.0.(D) No. 60 ECC&F (FR4) dept dated 15.03.2024. (Rs. 4806.00 / Tonne+ 5% administrative

\ .ﬂlnv
|3
ForesfRange Qfficer, v?t.v”\
Tambaram Range,

Tambaram
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From To
District Forest Officer, The District Collector,
Chennai Forest Division, Chengalpattu.

Chennai- 600 015.

C. No. 1210/2025 T1 dated 24.04.2025
Sir,
Sub Estimation of trees- Tambaram City Police, Armed Reserve -12

Request to remove the trees obstructing the construction —
estimation of cost of the trees-Sent for the concurrence of fair
price list — Consent is sent — Reg.

Ref 1. District Collector, Chengalpattu, C. No. 3404/u/3/2025
dated 21.03.2025
2. District Forest Officer, Chennai Forest division, Chennai in
C. No. 1210/2025 dated 01.04.2025.
3. Forest range Offcer, Tambaram Forest Range, Chennai in

C. No. 51/2025 dated 16.04.2025
With references to the above cited letters, a letter received from the Forest
Range Officer to estimate cost for removing the trees obstructing the construction of
Armed reserve complex, Armes reserve godown, police training school, police
quarters, Quick Reaction Team, Police children welfare complex and other buildings
in Vandalur Taluk of Chengalpattu District and the list is verified and consented as per
the rules and regulations.  Further, the information of removal of the trees and

plantation of saplings 1:10 must be informed then and there.

Encl : As above

Yours faithfully,
Sd/ V.A. Saravanan
District Forest Officer
Chennai Sub-Division
Chennai.
/By Order/

Sd/ Superintendent
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TAMIL NADU FOREST DEPARTMENT

From To
Thiru Ravimeena,|.F.S., 1. Superintendent of Police, Chengalpattu
District Forest Officer, 2. District Revenue Officer, Chengalpattu
Chengalpattu Division, 3. Project Officer, Rural Development
No. 5/9, Varadaraja Pannai , Department
Vandavasi Road, 4, Municipal Commissioner
Kancheepuram- 631 501. Chengalpattu
5. Executive Engineer, TWAD, Chengalpattu
6. Joint Director, Agricultural Department
Chengalpattu
7. Divisional Revenue Officer, Revenue
Department, Chengalpattu
8. Sub Divisional Engineer, Highways
Department, Chengalpattu
9. Executive Engineer, PWD, Chengalpattu
10.  Assistant Commissioner, Hindu Religious
and Charitable endowment department
11.  General Manager, District Industrial Centre
Chengalpattu
12.  Thiru K. Sathya, Indian Rural Development
economic centre
13.  Forest Expansion Officer,
Forest expansion centre
Chengalpattu
C. No. 2747/2024/L dated 06.06.2025
Madam/Sir,

Sub Forest — Minuets of the green committee held of 23.05.2025 —
Request received from several departments to remove the trees
obstructing the construction process — The proceedings of the
(MoM) of the meeting is herewith sent for further course of action
—Reg

Ref 1. Government Order No. 39, Environment, Change of time

and forest (FR 13) department dated 02.07.2021

2. District Collector, Chengalpattu Proceedings in No.
533/2021 dated 26.10.2021

3. Proceedings of the Chengalpattu District Green committee

in the meeting that was held on 23.05.2025.
With reference to the above cited subject, the proceedings of the Green
committee that was held on 23.05.2025 is enclosed herewith. The concerned parties
and members of various departments were directed to comply the proceedings.

Encl : (Minutes of meeting) Yours lovingly
Sd/- Ravi Meena
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Member of District Green committee
District Forest Officer

Chengalpattu Forest Division
Kancheepuram.

Copy to

The President, District Green committee /District Collector, Chengalpattu for kind
information.

Chief Forest Officer, Chennai Region, Chennai

Additional Commissioner od Police, Head Quarters and Traffic, Tambaram City Police,
Sholinganallur, Chennai

Sub Divisional Revenue officer, Revenue department, Madurantagam

District Forest Officer, Chennai Forest Division, Chennai-6

Highways Department, PIU, Chengalpattu District and Kancheepuram District
Divisional Engineer, Project Division, Chengalpattu

Divisional Engineer, CMDP, Teynampet, Chennai

Municipal Commissioner, Maraimalai Nagar, Tambaram

District Sports Officer, Chengalpattu

Executive Engineer, TANGEDCO, Chengalpattu

Chief Education Officer, Chengalpattu

Officers of forest department, Chengalpattu, Thiruporur, Madurantagam and
Tambaram for taking necessary action

Tahsildars, Chengalpattu, Madurantagam, Thiruporur

Assistant Divisional engineer, Madurantagam

Divisional Forest Officer, Social Forest Division, Chengalpattu.

For
Sd/- Superintendent.



48 ANNEXURE 9

/

/ ILTON L. AT DISSI6UBLD.
5.8.616331.2747 / 2024 / e160 Gamsmiun’ 5 eusnHGHTLLLE,
HTEhFYTIE.

mT61:35.05.2025.

QemiaHuULB, WAL Haalena UGIDEHEGEP SnlLld, Gomshul(G WTaLL
LEGDWEGWSBMVeT /DTaIlL oyl dpmamevai Hensoentouliso 23.05.2025-h GHHWID
WHUEEd 11.00 wexflwenafsd FEOLGQUDHD FalLHAS BLOIGHMD G@PIysaT

DITH DLW 6130 HDIUFGIP0. BRSNS WTDMD 1oHDID suemt (FR.13)
SIMD  HTe1.02.07.202161 U  WTEULL UGBS eT6T  HENsUeuTTH  TaulL S F 5
HENECOUMNTUD, WOTOILL 6UST DI D] 2_pidsnt Gruesgrhans whHme Im HsnD
SieTsst  ehmb  BUGUTHST  FTTHD g,m'l(m'r’lma)'ressﬁ 2_DIUesI T HenTHAID
BwHsOULLOTT. @h5 omai L NEMIeSSHIpals salLid WL UFMID G IGHEBDeueT
/ wialL  plFHHensveuT sHemsuenwied  23.05.2025 o BeoL.GupmCUTH e
@gﬁﬂﬁt’.@sﬁén sHemeveuT, e _pudet GawetsT, p_pudenisst [/ UgEpdeen Seubal
GamemiLaii. T
(1 Twraul L ol slpsemave, Cemaepul®. -
"2 Torell e sigisuect. GsmisHul’ mm%(’ém Cib. stghdlynd.

13,1 LCH:MLI_ rm("bemnu ;9@16116\)1 (»a'bu,;uux_f‘

' 1 s :
T eTeulL STeUs) SewiaTeRIuTsn]. Gamn&’mm@ RO 0, P

I's. [ mayTCd Dpenemi], @H’f;l&JJUL\) AR

,0’)185)1) OJ'&JEI{DUL@

§6. T HLL @B HT. oMy RRUE
|7 ,Gsuem"rmxmm HIENENT @.ues@%x/ummul Dp1 Suifles G:bl]’\lpcb Q_gz,sourremr](Gsu)
I GFRBeUL (.

DY PRSI

8. | 2_gpell .sl,msmu,n; &,’b:b} FLow &;fng,sam,uw,g)lmm (pmmsmm_@

9. ﬁ)sm&, GuTHUITENT. g,(ﬁl._pg)"r@ @191,'1 URBIT6U auTfe,GFasHul B

'IO G&umGurjuwmr} Gu’r@uumﬂa‘,ymm Gemimnul’h

1 ik |QUT§;] Guoscmany. Tl L GaTfpenwwid, GmisbeouL (B.

[ 12, | Ga1LLUGU: tﬂumeml (@'B(P)IEF)&TSJ)G\)') &,l_waTamD () uqrrw‘?uu G&m&;pux_\_b §

L 13,7 eugmsuTUwl Gomil LTl ), wHTIHHSWD ER

[ o

14.| @evem @un&.@f};j Pwmnmmwzgﬁmg

. 15. @;55,’111 (Bg,aﬂu @{b\b\jo‘quf)\, @3,6-:)6551¢1U\ PIU Gamispul (b

i 16.| GeuwhGuTPwTenf. TANGEDCO, Gomsihulb :

17. o_pal Suid@ng, Town & Country plannmg, - G;W$;DUL(B

18.] 2_gal ausniiuTgisTouseT, susTalfeuTdhs eancu.no lem:bGLULG
19.} uen&eges  DIEVIGUE] SHeT, @5m$mmb WHIMHBESHID.  HTHOUTLD. Fopsd
sueaGaTL L. GFmseoul.(b.

1 20.} uFDLEHBHTIT, GEBmIBDULD-

(21 5o (h5po0 Dpenemmly. HTIEUTID I6THDT &N aust.Gd 6166 '"'_'"_f

e e e 1

9
e

BEITLS DLEEIWT, DNMIOENIHB]T rr,esjnLé‘ ]

3. svsvemiouTLsE Slensm euLL AL AWy i

124 i GHTLLOGUI LT T (GBHHEhFTEns), gQL_L'masm ('o’mm_ur Gla"'&lfhn)UL ) !

S —— e ]

i 125, Gaus |)Gu‘m5unmj TANGEDCO,Gsmispul. (. |

I 26. "DSP. DCB. (h:.nudlpauu
] 27 Deputy Manager, NHML e — |

28 | AEE, TNPCB, Malalmal‘;u ngdl (hen;,alpattu

3
T"

w'r



ANNEXURE 9


49

: waell  Gaulheugm -
S5 Ty (il b % Uy B

geull A . . )
. #Hgaleo  Guo ,
TeULL  USEIID GHW mo&"ﬂnm- %

camsputd W
““L‘.l

AU
60 16T HisId en1flub

J)JQ\:‘J”“ . N PN A1 fU | B
shen® SUATBIST FesuBeTd
;bl_ﬂ" o " 5
: . .12 u Uthiﬂl_fﬁGr;b&ﬂ - ;
su.e16t. 1 BBy BTRUSD opipuLenL 12 SHALD 9&1%3;3
% . . wThdH 5 . \ 2
HTHOUTLL b 56 CowwtiutL ALsPes o Bluent ST
. ; 1 &y 2 . 0,
ey (et &G H6 Ny e s
Qg LutiutL. SHHD s, @TouR T HRUGUY,  STAIVT usiHA L ey,

j uudpgl u : B LT
T LY BLLLMEIBET SEDD LLTTB6YsTien 2_6irgy

ALL UFEIEGHWTR IS Carflurg, GSML iy,
opswuh BB DEMEMUT.  HTBUTLD Ly

o ealLpPs0 swpg Gareid DhBUILDL 6"*’""“?‘3 @@wmfmﬁ@ Grepung
a:"a.,‘"_ ) B DTS a,gqmguggzﬁmnm’) w-BBw us»i GghTLy @“J'Z};l_lb
BLHH60 ﬂ—mm pg) CTRsMBF HFLTD 19750 1DJRBIBENET  HTOUTE  WOTBS]T BTousi
:?::u;u;:;;;ﬁi 2: &TEU6D fmsuun&:fbsﬁ, 5 ameusd GHILL DIV BRIB6N, ydHw

BHIONFIT DIV SUSTHD, DHUDHUUSHL . . .
areuse LLIDA uste) sbu Bmissied BLb uymEfOUSTE STEUD HIENERT ByenedLi,
HE) i

LEUJLE oM BB HTEUEY S BUUL, Greien6l, GawedH 1. DINBena,
5” ; | .

sinfssdauguut 19750 wimzsnea LG o_fw Brs@Ppsrer (GPS Location) o_cen
aiiflsuten  Dipbensuiemen  Gupalma

LU HHEL DS HTOU

sy PdTraiL UL guen T 10D

) T ol
1975 NGV WJHIBNGT DIHDM P

UG ENLDBE A6V aleunHobsIuLLSl.

auennEld  GoaUmIBL RISV (D)5 B g,

whme g pLey  GFus Y BUUL HEHIL &
sojinids GueniBl asip Hubbmeisb@lulG UaEMLSGIY PUUDN QILRIBILGED .

Cicaptd Guhuy WIMSST AUSIHHND APeOD  bLey GHFULIULBAMBSTNID Wy EBefsn

ssRielsme oP@s0Te GHIUHTR JPME JUUDUUGSS USSRMDUILL  HafGL

SimwsH Gup Ceaussipy aatayh GsflallssiubEms.

6U.6T6%1.2
BpAu  CpFll  CHBEFTMN  DLEMWLD.  BTHUTD  (PpHsC  Hediigeusiii

sunjuisorsn srenevalsd NH-32 (Old NH-45) 28+000 #.16 gpzst 1214000 &.8 BUENT
Development of way side Amenities(WSAs) in rest area land parcel in Mamndur near
Chengalpattu at km.64+100(LHS) 2_sisn 67 wrsisevenr Qault. wrsur 1. LIS DL (160651
2iIwg Garflugl GsTLIuTH UGMEGIpaled aTeuTHBBOULL S DIFFI0LLD Gwpuy
AL GrweuBsaius CasrLjurs Wupmwwtst Sl siméamsulspen (Full plan of
action)  @Gueing Fwiuissayn SIS ULIEHLUTeD (PR HBHEUENT Lo BB 61T
SITNINEMBMU (& NDES sllsiemilsmoyd G flelldg 26.03.2025% Gzpdus galLHFsw
Yray 955 ensubsUuL (BHateng). &5DBUTE Carfiu CpBehareney Spememnwsd, Full plan
of action sOTUSSHE dipeiuy 57 DY RIS 66T oL BLD SUYLLUBSS LA UD DIBD S

ALI® 570 wymsenenr BCG  ugmofiushaTer Gapiemsdenet usmWHE seNBHS

CopbgiupTaons. Qe b swinlisssiangsi  oupliuspLulsd o Lengwrs

Carensulenen ummLpé,(é,@ SENELD  Cophh Sibdme swiles GeusmH asa’rmv

B Femen s ul ;) YUUBED aupmIS LGB D).



50

61.61601.3

GImBECUL B wrsul b -« Gouigt antiab - Guendmgnensm Apmed - 500 o3
USHIPEDIDILITET 1S (ig ket wopoie 100 oy o b Gorei 13 wyhhet ek
Gupmest paTIL4) D&Y, HE6La] iHpnb RG] SN eV6 ] (YD)
gecth eiLTsd efwtutfda alhyalc Lsts Ao, GarmmGasi steiisnd afausmud s
GO Bib@n a1 A ogy  Ssldhmsl CHILAUTG WIAILL LRI (@AY
afeuTHhatiuc Lg. Gupuiy 13 IDIHIBEMET WITaL LmENIGe @ 0paTel DI BEOUTIDRN
Gatywaisst WBH WHIITHHD, eumeutd) GoriLrrdurm, @m anph, (FIR) uhpba
bLugdmd  CueddGasneman  Guognd GanlLOulL 13 1ogmisemdbe  #urag 130
WOFRBDN 0 _DUHS Gawigyl bLey ue¥ wHHID @renLnaa@meybhd  ugmefion  ues
GuonGaTaian OB G GHT®D (1h.363738/- 1oMHDID DIUTTHE Garend  65.50000/-
GuihHse op413738/-  sbubHBHLULL BUALEGHSI 60 Gamrneoul B IoTauL
UHEDIDEFHLP HENHHC CFXIHD SIPDDHHUIULC LS.
6u.61601.4

GoemesHULB WwreulLd 1oHDID ditiab - HTLIBIGNBHIT DL - Gp.19.
Guygry AT,  FHim.elguipwt) 2 Gu. s dywend  slsiiueuy  elligsst DIHBD -
FTmsed ypwGuUIeG Ysu 6163157 uTty  0.61.0  gje AN Y ALY UYL
wyhHenet  AILenL  UBIIThS DD Wend  Galpwpl  GHDH LG eIBDHE (P60
BT AUEVT EUU 1D 6L

(TN

afeutbstiulLg Guphuy BUT WBH AILLTLAWTTEO  10MDIDENEVHET
ysry  oeMBsOul®  GDD  UPHG LBHWOUL GET6m ST HaID. Gogonb  GeulLOutL.
WIRIGEDSEG FTH 20 IDTRISDENT FrLWLEIBD GuhhmTer ypGuToHey U Me3or. 127 -6C
20 LLYmISET ;51.'.(»_‘{ QpageuBIOTE  LgTofldba SIFDHBHOIUL BN HTDHAYD G falhsen].
2uTTs Geiensd . 10000/ -men UFETHI UMDY BEmISH60 GF b bl suLHend
CuphaGataienad WJEdbeT  HLey Gsuwoul®  (Geo tagging) GFws &l 6uT dhBemen
SNéna  FWTHTSoHMD Gz alssluurLgl.
6. 6T6R1. 5

GauLOUBD 9 WIHHDE HLits 10 wrssSpHst HLey Gauwd Guamh BHTLH
wyheemsemen  (Native species) {pL&Y  GFUIW OTEULL  USEHEGLp  JalLhHs0
- DI IHBUULL B
6U.61651.6 .

GamaHuL® mnbm'.t.;b;ﬂa’; o_eien Guig BLmsalled p_slen Bened OB
Narphomen  gauGauTm  SHopuiaipl  DIflbemsuTs ugedHGaTD®  FoTuTbae
Coisib sien el USmWHEGW salLidled Gaflalldbstin.t s
6u.616%1.7 Tty

ASHHIMD WHDIE eags sustTdAnhzon Beoewiban MGNRGES Aucw  apoutd
BIDDEISTR 2 phuhd GelululGemg SSFLEAS qpsuid 2 HushFd Goliwiul e
WISSMUBET  HLey GaElnsng  Capemawner  @LiHHemer  Gupiteay Geln  HHony)

aiaishg HeopulenTipd GaTrinn L 5. wihsansst BLea) Gsuw @evel Busuein



51

’ g sUUHD 516 CTACL  usegy,.. B
ALEIBEHPD (y)a@uﬂfmw 2o %(&
con GuIgl B
wH W e
g:‘Lg',ﬂ.,x‘* (Q;brﬂou&&uuu.y
Fal-
w GamzsHuL-b WwIaIl LHHN |
o 5 alsugld (Planting) wTeuLL

Gauip DD EMB

D66V osuGeuT(y, Bimp

2024-25-1D
usWwH GWNDS GCHMatdms;

mg,g,amfbm pLoy Gl Gy DIMENG, 5,

APUpSUBITE Geo Tagging

DD s fs0 GafeléslnitLdl
’ . b 5’nL_L$b£6U b
rdg b WTEULL USIOSSL
ymﬁ&’\"ﬂ&’@ . '
6u.6T631.9 GUCL 99000 wuggﬂmy&sﬁ WTULL  2mya

; W 2-pug Gl
SUMBHIND  (PELLD o_DHudd . . ol

168 gyenpUiLWL uUL SHUULL - 10% Guidgd GFRHeM Gura U5 _6fen
S\olly i ; ] . i . | - .
wjasanEst mLey GFiD efeuTmISEN6T Blevd @MU HLeT (Geo-tagging)

9 - . - . . -
Bhp UFMDSGHY Fal.LEHH0 sfbensd Friufss

u$Cauppd GFuwiu Gaislaauulb
LTALL 278 QUAMTFAGSIMDEE DDBaDISSUULLDI.

6u.616%1.10

Geausnaem &THSeN (Agro Fore
Yojana) SLLgHFHp Gemapul( wIULL uMSHSONHCHa  HHGEH Geuruiud L
SpaseiLaTy  GuemmeNsde  HIDDHEG

stry Scheme under RKVY (Rakshtria Krisha Vikas

50000 eiENEOBUIKTEN O] hH6II TS

sulprIBULL (HETeNg).

i SL.No | Details of Seedlings Issued ! No.of |
' Vo B _ Seedling |
f { Chengalpattu Division, Kancheepuram | ;
,r : ;In;{:grated Agriculture Extension centre, Maduranthagam. 3650 |
2 i/\gricultural Extension Center, Acharapakkam. T .l © 3gsa |
! 3. Agf_i_cultlll'al Extension centre, Chithamur & Cheyyur. ‘ 3650 i
b4, ; Assistant Director of Agri. Office, Agricultural Extension 3300 -
L. centre, Thiruporur. |
L -S.”_-f Agricultural Extension Centre, Thirukazhukundram. 3650 "
{ 6. ! Assistant Director of Agri. Office Pavunjil—r. T _‘3*6_56“"";'
i - ; =8 T | 30620°
! Z. ! As.slsta'nt Director of Agri.office, Integrated Agriculture | - 3450 |
’__ . Extension Center, Kattankulathur, ‘ .i
— T ShTemiT ST
E i Social Forestry Division, Chengalpattu ‘ ]
5 — Assistagt_pi[cct(—).r-(;fzéri. Office, Walajabad S e

(2 Agri Officer, Chithz 3 110000 |
e A ____| 15000

_f i T T T e e T A Sub Total | 25000
E i Total | 50000

L

. BDsEAL 50000 1094 sigmen BLey G0g eleusd whmw Geo Tagging GQau
slloursenen  sufdms  Gaduywry Gauenesipien e, bTeuC L 7 ;

. . . u ¥ .
FLLSHO DiNeymishsHiuL_g). Genwas (@G

Tt e ats it e e - i e e 3



52

ou.eTemt. 11

R .@emGan;-b RDDUNE  HLey ued  Cupletadige  Goygmst  HLey Gauld
efeupghiienan RUERIGEY) SN DB LTS ILTeu L UFeDLOEG (15660 FjoddD
2D YMSSUULBHSTT61 ). Gumuy oNQITEIHED 6T ifokpm@gmail.com DL

cmgtp.epte gmail.com aiaip WaSssIhas pspafs s digniu GCeflalssuul LBl

aU.616%1.12

Wil SInaTeTen  USMILdGLG DLTETSS (ped sallib 26.10.2021 (B
sl FwTs HeOLGUDD 26.03.2025 Fal L sus»] WIMEDET S0 DUIUBHS Gsmsnulbh
WTULL USFILHGIpauTed UUSE aupmslulL. aleuTmiBe (0DDE DipDd #LTH 1:10
AMBH DRUUSHLUTSS  1DYEIBeT  [BLey GFUSHHIHTN DHDHDE  sTeUTBISET UL ywsdau
BT Siempbs HEDUHPLpE CHITOLLLE.  HiE GDbH ZHCUTHHL B

GxfielsaiulL  alsugmisem BLayHme  CupGBTsIEN Goussingal  al6uJEISHsIT

founSssiut®  Annexure-l  BhHLel  BeoabHULLBETMS. DFHAUG  HUD IR

BLagHMS CHOsE16mEpTn SPNHHUULL S

ADHUT0  OMULL  URMIDDHGHPDHHeNsuT /  o_puldenT  GawsoT et

SFTlYL e FlLh BetGP (WpReyDDHI-

G
£ / 7 ¢ _
cht'.subf. u&md/@i@
p_pudenT GawedT/
TS L 6U6TT SISVIeU6VT,
GsmsHULHHCHTLLLD.

4
Lcrsul L HDSFH LD
/‘ -
FHenereuT/
woTeul L L dHHens06ui.
GamisHulh LwraulL LD,
GemzsHULDH

GuBT
FOUBSIULL  DIELISUEVT 6.

BB HENEUENID eUAMLILTEHBTEUsOT, GFasIsnen WL, GFsNenan-6 DUTHEHDSH
usH hHEULLUBS DS
BBV (PHRIEND HIMEUENLD auUsTUUTEZIBTaIT WwHe 2 udent GFwecTsn. )LD

Femevenio SLL BUHGSHT, LUFmW SHELHTH Bwdslw. CFalenen-15

B0 HLL Ufe). 1DTAILL 6UST JIIsUESHLD, &TishdFIYTLD.
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Annexure -

Green commitiee-Tree cut- approved list from 2021-2025
alpattu -G
C hcnu,lll).l

ed on 23.05.2025 Green Committee meeting det
Discuss

Department
; ]

) AR

. Revenue
' Divisional Officer,

\lelmmmhagdm i

no

. Divisional

i
. National Hwhwav ¥ ldmb.ndm-

SO
i

Subject

" Green Committee Mectlng D

Em Karunku'zhl l’ctrnl
bunk.

~ Authority of India ! Thindivannam-NH45,

., PIU,
i Kancheepuram
- unit

H
1

. Engineer,

+ Highwayg

Kancheepuram

i
!

¢

Commmsmncx

ﬂumcnpahty,
« Chengalpatty

i
i

i

!

e

R

h
1
l

Revenue
i Divisional Officer,

—————

|
!
|
t
¢
‘

\

rad

e S NORESRI

Green ( Commlttee Mcetmg D

| construction of service
I'(

Pukkathurm-' T

Ut!nt(\merux road

‘ deveiopms_, as four way

! adhmanthag,dm Tal ul\)

l

i
|
i
!

—

Green Commlttee Meetmi’, Ddte 1:

lane SH-118
(\\lth in

Llhmry

L Girls Hir.Sec. School
under Kalmgnm Urb

' development

at (.mvrnment

an

| € h(‘-n"alpattu Dist- ~

i Madhuramhduam taluk-
! 3
madhumnthag,am o Orathi taluk- Ne

|

Vxllage Survey
l\o 194,196 220714
tamarind trees

dungal

. distur rbing Govt bunldmus

{
\
i
\
[
'
48

0 SN kel SRS

ate 04 ()3 2022

. plantation

a teOl 04.2022
Z/ 6

- be planted
| by

| toncerned

tails

1+ il f\mou(ntto
transplant | be paid
!
28 - | Blbmraas

- department

' be planted
oy

g concerned
i

H

i department !

3. ()7 2022

: be planted
f by
. concerned

1:10 troes to

' department

. Actloi{)lan 3
I‘Iees cut | I
down

11210 trees to !

ll()txeesto i Con

Rupo:t tobe

i Actlon tak
, concerned
i

,n.&gh___,quartfn ent

| RS.143000 5,
. deposntui in Gregp
: commlttee
| Concerned dept -
' lnformed 2

ncu)unt

40 treeg

| planted In Restare,

I Padalam junction .

Repo:t to be
' submitted before
1 n<_\t meetmg

(:oﬁ'E"e’EhE"a“iTé;ir )
- Informed planteq
| Report to be

r submitted before
!i next meeting
L
cerned dcpt
lnformed 40 trees

planted in Taluk

.mmu nt

. office and Remaining
i trees will be planted

i and Report to be
i submitted before

' next meetmg.,
SR o 0]

" submitted before
| next meeting

i



|

-

1\‘;§lbldnl

i l.ng,mcel.
| highways,
|

Teynampet,

i Chennai

l
1 |
' |
!
|

e e et et S i 2

|
i

{
!
i
{
!

| (NH-332A), PIU,

CMDP,

Tambaram Division-

| Jamin pallavaram,

Hl;,h\mys CMDP division
5, Chrompet Radha

54

B

{ Nagar Railway Station
i Nearer Subway |

! construction work | ;
ting Date 12.08.2022

7 TNatmnal lilghway llourlamn‘g_’,of

] Authority of India | Mahabalipuram -
Mugaiyur road NH-

| 3324, KM 0/0000 to Km

. E
i |
i

Authority of India
| - 332A-PIU-
! Kancheepuram

(package-2)

Gleen Conmmtcc Mee

Green Committee Meetmg

| ROAD (NH-3327)

o s et e [

3500

| Kancheepuram
; f | 317000
i T
e |
' I !
z !
| ! |
! i
I
!
i i
}
78, | TRANTRANSCO, Chengalpattu sf
; keikottalyur Mambakam forest
;  village and TNEB TRANTRANSCO,
i ! keikottaiyur ,110 kw Eb
§ ' line to 230 kw EB tower
| | . fixing wor k
_-Q_MﬁNatmnal Hnél?\x_'a—y Mugmyur - Maml\l\nn am :_

3976

1 10 trees to | Rep()rt tobe '
5 submitted before

" next meeting

hL planted
by

i concerned
department

S A

, planted by
{ concerncd
I deptand
. remaining
17317 trees
amountto

in GCM
ACCOUNT

be plantcd

conccrned
: department

|
|
(
|
|
!
i
!
s

“Date 07.10. 10.2022

- ’ 10000 trees

' planted by
concerned
deptand

{ remaining
25000 trees
{ amount
deposited in
GCM
ACCOUNT

|

]
|
|

|

i 122683 trees —;

For 17317 trees
i Amount received and

| planting 1 finished by

be deposited | ¢
; completed. In

l world Environment

' forest dept and tor

! 22683 trees
s | concerned dept
" informed

.onstruction now only

| Day tree plantation

" will be initiated and

; Report to be
i submitted before

cxt meetmg

110 trees to | Report to be

i submitted before
next meelmv

|
i
5 .

E' Concerned dept '
| Informed that

: construction work is
. | under Processing

§ Atter finished work

} planting will start

f and will submit
!
!
,'

report
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\o

e [Report oy

e S ! f slanted  submitted hop
Ali.\zlmkundmn ; 3 be't ¢fory
|

SRy | e V.l.l ’ X 4 N :
7o mil Nadu f it ram village - by | et Ttelmg
j0 jTamd | Mamallapuram ¥ 20 ; erned |
Handicrafts | yrucy o0 5973 - THU | conc¢
' development w 'B «ch resort -Urban | department
{ : I Bed * . ! i
i ation Ltd, .« etryction | | i
| corpo! !_l - Complex Construct " i !
| Chennad - work -to Cut Wil n—OL) ! |
; ; eniaring trees | R e e
| | trees (casuarin . " rransplantin = Report to be x
. i "0 g trees | ey { submi
NP i S E—— I Chengalpattu Dr»strl(f_ | gor 1 .1‘0 | su'b; m,e(:' be:fore
11 | Divisiona | collector office front side | | plantation [ ek IMeeting
' Engineer e o etruction work- | ! f
(Highways) ~ Gate- construc i f |
| ays): ey nnai -trichy- | |
~hengalpattu t = Chen — * |
5 CHRIEEP | dindugal road Km.61/0 - | ' ’
| | 3 trees and Oyalurto | ; i
‘ | Manapakkam road T tree ' ;
: { Tirupur Rajiv Gandhi ! ‘__.__,,__i________, S e
: i salai road _-_3_!(2“.‘§...,._-———f—w-~"';}""' o I‘”'I"{'j‘(i"rrecs to | Concerned dept
—= TrabloWark  Guest House N | ! be planted | Informed that trees
5 Department, r construction work at | by | are not cutted
| (PWD) | Chengalpattu g | concerned | Report to be
| Chengalpattu ; ' | department | submitted before
| i next meeting and
; | i ‘i Concerned Ranger
| " | 1 _ ! verify and report to
| | | | GCM
- " “Green Committee Meeting Date 02.12.2022
13 ! Assistant Dircct;;,“’vuprout&i Mango trees g B _iﬁi()wtrees‘t(; ‘Re;)o;tﬁtgo-gé S
I Fisheries Dept, i for Athur Fish form i be planted ! submitted before
;'Karlcheepuranl_@ ! by I next meeting
- Neelangarai. !, ! concerned |
T N L RS | department
4 ! Superintenden { TANTRANSCO-Vand: T - A0 | is Ty
' anineer (‘enetml | I'?:: ﬁAVf)LO \"lal“ddlur } 0 : 12lf) trepsite | RepdEt folbe
Y , U It - dZnc¢ T VHIAQge - ! ! N . - v -
s ' L Zhambirviliage | . be planted | submitted before
. Construction ! Ottivabakkam 400 KV, i ; t ~ i
! Circle-1L Aland ) i $1% | next meeting
1 C .Alandur, | EB tower Install work | concerned |
| Ehemai i concerned |
___thennai - removal of palm trees i department |
15 | COMMISSIONER, ! Kalaignar Urb: ] b nt | —
} .| Kalaignar Urban 4 1:10 tree "1tr .
| Municipality | ‘ ' :10 trees to | 1 tree only cutted
e . | development project i beplanted ' Reportto be
{ Maraimalai Nagar ! 2021-22 at karaikulam by ' submitted befi
‘. i developing fiedig 3 . submitted betore
| | | concerned ! next meeting
b e v i | department |
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: | T A
16 | I?lw.smnal | Chennai Metmpnhmn | ] ; 1:10 trees to | Report to be
| Engineer l)cvclopmem plan- | ' be planted ' submitted before
! (Highways), . Maraimalai Adigal . ' by | next meeting
; 3:;!:11;“ 'l Il Bridgc-lrum.pul’iyur Road ; ' concerned |
(] opolitan » Km 17/4 Rajakilpakkam- | I department {
5 Development Plan :' agaramthen road | ‘ |
| : ! Division- 1, | Tambaram East Road | ' :
| | Alanthur, | km.3/900-5/450 - ! ! |
! I (,honnal-h’) | Nedukundram revenue | ; |
' - Village ; |

]

1 !

[ sathananthapuram

| ' village Outer road work

17 | Divisional "—""'7 Tonstruction of ROBat 133 | Amountto | Amountreceived to
é Engineer : ' Km 5/8 of old GST Road i | bePaidto | GCM Account and
| Highways, I Thirukazhukundram GCM account ’ work completed.
' Projects Division, ! (via) : |
! Chengalpattu i Ponvilanthakalathurin
| |
|

i lieu of existing LC No. 59

|

| | at Railway 68/16-18 in

! ' between Chengalpattu
' | and Ottivakkam Railway '
H

H

'
E
,!
! | station | ‘- S
P 18 | National Hl{.{ﬁ—wa—y NHAI- Tambaramto | 410 =r '_h;\mount Lo Comerncd dept
.: - Authority of India - | Tindivanam section ¢ be Paid to lﬂfOl med that
; ' (NHAI), PIU, (NH-45) Reconstruction ! GCM account | Estimate received
gl Chengalpattu i ROBatKm 51/700 in ‘{ : from forest
; | between Singaperumal } . department once
} g kovil- Paranur Stations ¢ approved from
, | ' ' higher official
; ‘ : - Amount will remit to
fe o vee : . FGCM .
g Green Committee Meetmg Date. 13.01.2023
i R ‘—'l—a’r'r—ﬂlﬂ;\aaﬁ | Thirukazhukundram - 3 "11:10 trees to 'r Re_p(‘);t—t_c;b; -
; 5 Tourism, Mamallpuram village be planted | submlttt.d before
I i Mamallapuram natham survey No. by [ next meeting
‘%' | 272/2 -Arjunan Thabasu | concerned |
| (3D Laser Projection) department 3
| nearer (HRCE land)3 1
| trees instructed to 1
| transplant and place in '
l Tourism dept Beach !
j j resort hotel (or) cutting |
I R trees not possible ! f
e " -4 - S SSRGS {
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BtE - 1:10 trees to P“port to b -
e \,,,,ddlum taluk- ; be planted submmed bef,,
~§~ " Tashildar, aram village, I ‘ .
19 Tas Nand" _ by | nextmret.ng
 Vandaloor Revenue (Thasildar ? concerned
’ "office) "“""'"gm « | department
pstructionwork = | ‘ T
1!_____,_-._“- | ((’G";c“c;'a,h;m:ttcc M‘-fft'"g Dat_f’ _Oz 2{{?23 i
i —————— {219 tAmountto | (,onccrnnd dept
“20  NHAL (PIU), , | pe c'hj'fwsxtcd Informed th,,
' Chengalpattu ! } ' in GCM Lstlmdtc Feceived
! Reconstruction ROB at " account ' from forest
| Km 27/8000 (95 A&B | | department pn,,
| @km 31/19-23 in 3 ; | approved from
; ' Tambaram and . ;' { higher officia
; ' Perungalathur Railway L Amount il remit tg
{ , Station 1 ‘ L GCM Report tg be
: | ' submitted before
| | o -t . next meeting
21 ’; Assistant - w;Maﬁdranthagum - 1 195 10 trees to " i Report to hr*
! Divisional - Vennangupattu Road - ] " be planted | «.ubmmed before
! Engincer, - widening of roads ! | by | next meeting
(Highways), : ! F concerned !
L (C&M), ; department :
Maduranthdz,_dﬂj_ i N —— - e
22 | Divisional . Mudukarai - Kadalore | 226 1:10 trees to |
i | Engineer { Road and Che vyvur - } beplanted | " Report to be
' Highways ' padalam Road } by . submitted before
' (construction & i | - concerned ! next meeting
| Maintenanace), | ; . department
L Chcngdlpattu ___’_ . :A -
23 i NHAI projects , i National Green Hnghwa- 150 A—m“o‘t;ﬁ_t to nHAI wil] L}i_(’z'k_md
' | Chennai Bypass projects 50 trees grown ! be deposited update statys to
| ~on Chennai By pass 5 Green Committee
| - trees cutted and !
' i disposed without prior ‘
— e ___ermssx(m ol GCM B ____‘Js_'__“__‘_hk_
f Green Commlttee Meetmg Date 16.06.2023 .
24 i Revenue Madhuranth.:;.,a:n taluk- ! 1 Neem | 1 1~O‘t-rees to Rl;bd}t to be
| Divisional Officer, | Musivakkam village ‘ " be planted | submitted before
Madurandha;,am pordmhoke land worn ‘ i by | next meeting
' Cout 1 Neem tree - } | concerned i
——t l)mturhm,g, EB Line : department _—
25 | Tamil Nadu Road | TNRIDC- (.uduv'mchcrv : ; 70 i Amountto | Report to be
- Intrastructure | Sm;,dpcrumdlkovx) - , , be Deposited | i submitted before
. Development ' Railway stations Instead ! GCM account | next meeting
* Corporation ' of Railway Np.47 Railway | ;
(TNRIDC), Anna | flyover Construction ; '

L Salai, Chennai-02

1
!
il
D
I
|

L work
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. Natham. | [k\tturRmd -

at union
road developed as

30 Palm

i Chennai- Inchy I)mdu;,al 1943425 42+

,102-42
lrees

, Road(Cheng; Upattu

cwidening (3 trees 3) and
. oyalur to manapakkam
* mullipakkam road (25+2

. tirukazhukundram to
* Mamallapuram 1 tree

puthupattinam 2trees

110 trees to

- be planted

, by

I concerned

i department

i1: 10 trees to
be planted

1 by

| concerned

, department

\
i

| Report tobe
. submitted betore
next meeting

1 Concerned dept

| Informed that
project now only

| completed. Planting
| not yet started.

| Report to be

wl submitted before

:

! next meeting in
which financial year

i | planned to plant

| compensation trees.

| Interim report

Green Committee Meetmg Date 08. 09 2023

Primary Agri cooperative
Loan Association office
54 teak tree Cutting for

; Chengalpattu-Tambaram
i taluk-cittalapakkam-Rain
! water Drainage work

i

|

|
|

-

/

. Chennai Metropolitan

Bndgc Irumpuliyur Road

26 [ Division: = N 5
" Engineer
Hl&,h\mw | O panciiay,
NABARD & v v
! R:)ad & Village | District Roads
| Chengapa |
-z . Divisional 7T
. Engincer,
i ”'_ghWG_\’S (C&M)  Urban Road ) Km
» Chengalpatty 60/3.61/6 road
' road (9trees) and
; | manapathy to
‘ ' trees) and
~and Nerumpur to
|
28 | Agri Co-operative | G2289 Thonnadu ,
‘ : Loan Association,
, Thonnadu Village,
i MG __j.Auction
29 | Commissioner,
! Tambaram
. Coporation,
. Chennai-45
30  Divisional  Chenna
Engineer ! Development plan-
. (Highways), Marzumalal Adigal
- Chennai
I Metropolitan

‘ ! Development Plan
Dnns:on 1,
i Alanthur
, ' Chennai-16

Km 17/4 Rajakilpakkam-
agaramthen road
Tambaram East Road
km.3/900-5/450 -Rain
Water drainage cannel
work

613

RSN

! 1:10 trees to
El be planted

| by

| concerned
department

Report to be
submitted before
next meeting =~ .

1:10 trees to
be planted
by
concerned
_department
i 1:10 trees to
' be planted

| by
concerned
department

Report to be
i submitted before
next meeting

|

‘Concerned dept

! Informed that for

| 3600 trees amount

i deposited to DFO
Chennai (Planting
under processing)
Remaining 2530
trees highways will
plant tender work

{ finished .Planned to

| plant in lake area

: requested panchayat
‘ permission. Report
to be submitted
before next meeting




|
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Green Committee Mcctm;, ‘pate

" Chennai Metro ) Rail 18‘) K ellm;.,

507112023

“T1:10 trees to | chort tobe
'be planted | submitted before

t

by

next meeting

(11 | next meeting
: Specialist, . (CMRL) PHASE nt\\/’(‘)sljl\.b | tlrjmmini-l» ! by | ’ next meeting
' Chennai Metro ’ (Sipcot 1 & 2 statio e | (Project
: Rail Ltd. ' | 'r‘r-,mgplanll | Mun;ngc‘l'-
- s | ng, 2 } M/s. R."l-l|
il ’ | retain f Vikas Nigam :
; ! ‘:(765 E Ltd) |
S I e SR ; _ ____.l_tl_'_e_(._g]; ‘A’iml.bwt_rt’t’% to I p()rt to be ‘
32 Divisional | Muthukarai Kadaloor l; . ' be planted | i submitted before
; ' Engineer : road Km Z(>/(>k28/8 road | bv [p next meeting
l (nghway_s) | widening wor 1 (oncernt’d ! |
i construction & ; } X |
e : J department |
| Maintenance, [ { N
| Chengalpattu P ESRES o He
R MumUBgN)' i’ Maraimalainagar !r 3 ! L:10 trees to ‘ Relr))::l.:t:((; Eth)x'c
| Maraimalainagar | municipality - pavendar , be planted [ i ’ hin
; | road -Adikalar road (NH- | by { next.meeting
| ; 2) public safety Issue - | concerned 1’
, ! dry tree removal v ] e Jdepartment |
Green Commnttee Meetmg Date 21 12.2023
34 [ Divisional | Echoor —Tir ‘uporur Road | 6 ' 1:10 trees to | Concerned dept
| Engineer (H), . Km5/2-5/6 CRIDP i | be planted : Informed that 60
| construction & 0 2023-2024 SCHEMES- | ' by | trees Planted and
| Maintenance, . road widening projects | ‘ concerned ; Geo tagging not
; Chengalpattu | ; | department i done . They will
, .; ; ‘ f submit report
| RN R ’  before next meeting
T S—_— Green Comnnttee Meetmg Date 20 02.2024
_”3-5"7-Revem;e N | Madur"mtha;,am- ; 1 1 10 trees to ' Repoxt tobe
! Divisional Officer, . sir uperpandi village- i I be planted | submitted before
| Madurandhagam tmt.Thirupathi W/o. i l by ! next mecting
| chakkarapandi land | | concerned |
N— ____,___wmé nearer tamarind tree cut e department e o=
36 | Revenue Thlrupmur Faluk- l‘ 1 F1:10 trees to . Report to be
t Divisional officer, l karupakkam Village - ! | be planted | submitted before
| Chengalpattu | Thiru. Kumar S/o. | ! by | next meeting
| Thiruporur ’ Ponnusamy Petitioned | | concerned f
! dm uption of home i | department |
' Removing of Tamarind ! f
N trees TS Vi SR B I
37 . Revenue , Mddhumnt}mgmn taluk- 1, 1 ' 1:10 trees to Report to be
Dlvmonal Officer . Vaiyavur village - -Village l i be planted " submitted before
adunandhagam ! people Requested to ! '5

e e e s

» Remove 0ld (mahua
| Tree) near Vinayar |
| temple |

i concerned
" department
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! Trees cutted

| (contractor basis).
| Notyet planted.

| Report to be

. submitted before

next meeting

Report to be
i submitted before

i next meeting
!

' 1:10 trees to | " Concerned ¢ dept

] Informed that Work

' completed next

- month will plant 160

| trees. Report to be

; . submitted before
next meeting

. Amount not

| deposxted Report to
| be submitted before

i next meeting

|
i

| Amount received.
? Plantation under
| processing

| 38 , IllclS!ldhdl, Ch@ngalputtu -/\lhur T'67 ————— 110 t—-—-'-‘- o]
Chengalpattu "B"Village, Free Patt. ! reesto |
| | U Vvillage, Free Patta | ' be planted
| L given to 74 users | ' by
j ; _f ' concerned
: i | | department
o L N
39 I National Imtitutc ; Suldha fundmmm, at |75 T 1:10 trees to |
ofleDHA | Tambaram-Amirtha i | be planted '
\hnlsuv of Ayush, | Nagar Colony - } ‘ by
: ¢ Tambaram | Chitlapakkam proposed ! i concerned
Sanitorium ! to construct UG (BSMS) | i department
: i | College and Hostel ; |
- ! | |
75 E LA | A | :
Green Committee Mectmg ‘Date 13.05. 2024
40| ' Vandalur ~ Mambakkam |
4 | Divisional = Kelapakl\(lm Road km | 16 ’ be planted
; | Engineer ' 0/2. Bus bay and Splay | ] by
‘; | (Highways) , ' Road Extension work ! , concerned
: | Chengalpattu. | ! department
| | |
| 41 | Rural ' Chengalpattu- 10 RS.1,00,000
i i development | Tirukazhukudram- fine amount
¢ | department, . Ponputhirkudam- to be
1 chengalpattu . Edaiyur Village ; collected by
! ! Panchayat Union ' DRDA and
! i primary school ! depositin
! ] compound 10 trees ; GCM
, ' ! cutted by panchayath Account
Scnlind ) | Thalaivar ! . SRR
42 NHAL Tambaram - Tindivanam | 408 Amount to
5 ! Chengalpattu national highways road . be paid GCM
; | construction of Tunnel i account
-' work i
143 | Divisional Muthukarai - cuddalure | 36 - 1:10 trees to
Engineer, Road km 7/8-9/3 and ¢ be planted
Madurandhagam | 14/0-15/4 road ‘ | by
Extension work ' concerned
! | department
' {
i ’
P 1 |

((mtcrn('d dept

Informed that 32

i trees only removed

- and left remaining.

i Report to be

; submitted before

! next meeting.
Concerned Ranger

i need to Inspect and

| report
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A7 valsmnal

4 | Divisional

. Engineer,
| (Highways),
" Kancheepuram

1

S

s 1 District sport
! ofticer,
" Chengalpattu

46 | BDO, Chithamoor

_| after completing work
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T 01102024
chcn (omnnttee Mect[m);i IDdtL 0_1 _1ﬁ_1,1 o -
T Pukkathurai - ! ool
" Uthiramerur- Chiet ' cutting, 4‘ i be pla
| ¢ransplanti | by

i concerned
f department

| Minister Road
x Dcvclupmenl project | ng

L (SH 118) km 574 to km f

1 8/900 two way to Four | f
| way Widening project |
' Chengalpattu Sports ' 38 palms ;
! Complex Construction ; '
| Works - trees will be !’
' planted in same complex

he planted
by

. concerned

| depm tment

|
. Chengalpattu- ;
: Chithamoor Panchayat ' be planted
: | by

! oncerned

c
d(. artment

5 Union-ldaikazhinadu

i Muncipality-
. Karumpa kkam
" Panch ayat Union

i Primary School, -

' Dangerous case to school
stuclentﬂ EH trees

o
!
i
|
|
|
{
]

|
]

|

! Engineer
| (Highways),
' Chengalpattu.

48 [ Divisional

! Engineer
© (Highways}),
i Chengalpattu.

49
' Divisional
' Engineer
i (Highways),
i Chengalpattu.
!
(50 1 I‘hasxldh*ar N

f Chengalpattu

H
i

Madhumnthagam-
‘ ' Sunampedu - Perumber | ‘ " be planted
' Road Km.7/2,12/0,7/4- | | by
18/2,9/8- ! | concerned

F10/4,11/4,11/8,11/10 | ' department
. Extension work

[ 1:10trees to

1:10 trees to |

i 1:10 trees to

| 39 "1:10 trees to

“Report tobe ™
- submitted before
' next meeting

lntcnm Report to be |
submlltod betore :
" next meeting

'"ﬁ?ﬁ&t to be i
submlttcd before

nc'(t meeting

' Concerned dept

. Informed that this

' financial vear only

i work completed.
Report to be

! submitted before

. nextmeeting

"' Concerned dept

i Informed that this
- financial year only
! work completed.

submitted before
next meeting
Concerned dept
Informed that only
4 trees cutted. 40
trees will plant for
compensation.
(.onu:rned Ranger
| verify and report to

i Concerned dept

" Individual will plant

I\A(nlhumnthagam- {6
| Achampakkam - | [ he planted
i Annaikunnam Road | | by
| (Km.0/0-0/8) Extension | { concerned
| work | ' department Report to be
l ’ !
| Mudukarai - Cuddalure l 16 ' z 1110 trees to "
(Km.12/0-14/0) Road { i be planted |
widening work | : by !
‘ concerned f
department ?
x
| |
R S =l | i GCM
(.heng,dlp.xttu ‘Senneri 1 T 1:10
i village Thiru.Vedhagiri ! plantation Informed that
| Naidu, patta land BO % ! |

¢+ and govt land 20%
tamarind tree cut

; trees in Patta land .
| Geo tagging report
| need to submit
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TReport to be

T Revenue M . o
| Divisional Otficer, 1\132‘32:2;::{“:}:} ]\g(lllm N R L1 10 l _
' Madhuranthagam ; Sarfdter Hlage- ( plantations | submitted betore
| y road-teak tree z next meeting
ol lc!lmg ; |
R T | § S (A - .
I\jll:gl st “ddhumnth u,am '17 i 110 trees to Repnrt to be
| HRChUTRRthORAN | - Madura - Thathankupam | - be planted ! submitted before
! - Survey NO.210/1 ! ' by i next meeting,
! | Mayanam Road f | concerned
| i Extention work ' | department |
? | requested by | ‘ |
: | Thiru.Madhankumar ,
| W.P.N0.30803/2019- 17 | |
s B | EH trees removal request e e
L 53 Dwmonal ! Chennai - T £ 7 T 1:10 treesto | (,oncerncd dept
i Englncer | Mamallapuram Road- be planted by | Informed that
| Highways, | Thiruporur Rajiv Gandhi . concerned - out of 1820 trees
i Chengalpattu | Road Km.30/0,32/5-- . department 900 U'et‘S.Plﬂﬂl(‘d
] ' four-way Road -Six-way | | and renjaxmng
, | Road Extension work , | | trecs will be
[ t i 3 | planted and
| | | 5 ' report to be
f 3 ! ' . submitted before
, ‘ : 1 . next meeting.
' 54 | Divisional 'I"( hennai - B ' 2o . 10 treesto | Report tobe
| . Engineer, » Mam yllapuram Road - | i be planted by subnnttcd.befure
' Highways, ' Thazhampur Road K.m. : i concerned  next meeting
| Chengalpattu | 1/4 -Rain Water | | department
' ! ' Drainage Work -palm | = ?
ok umes treesremoval |l L e
i:__ > Gl_e_egn_‘Commlttee Meetmg Date 10.01. 202 o o
551 I)nmonal | Acharapakkam - Periya 58 Amount tobe | (omcrned dept
| Engineer (H/W), c kalakadi Railway stations Paid to GCM | ' Informed that
! Projects, | in between Km 97/15-16 Account | Next week will
% Chengalpattu y Instead of Railway No.75, | - depositamount to
j ! Railway Flyover Crossing | - green Committee
ABridge . oo | I———
56 | Divisional SATRAS Road- 1 : 1:10 trees to Not yet planted.
| Engineer, Chengalpattu - + be planted by = Report to be
i Highways, : Kancheepuram - concerned . submitted before
1, Chengalpattu Arakonam - Thiruthani 1 department next meeting
- | Road (SCKAT) kam.14/2
{ (1 tree) and km.29/2 (1 ' ,
i tree) its damaged and ! |
| disturbing public ! i
1 — transportand public | |
357 E;‘::f;gg:] gﬁ;‘;:ﬁ:’j‘iz‘}'{(g’ 2/1- -8 6 Pl T0treesto | Concerned dept
‘ Highw el n ‘ram ia be planted by | Informed that ;
i (ht*n :lysltt P.V. K‘alathm R(?ad | concerned w Still now not !
galpass Junction Extention work ! | department | cutted trees work

~
=
()
®
wn
|
=
S
7

! | under processing

MERRY | -

)




63

- N

v )

1 10 tr(xeq t()

\

“Concerned depg

" Informed that

; Chengalpattu Dist-

[ Paranur - Aathur
i plaza 28+000km,
£ 121+000km

Toll

informed that
Estimate Received |
trom Forest
department

|

ey

o "Dii'fi:i-t;ﬁrﬁ | Acharapakkam - ‘ 6G+2 ' pe pl'mt('(: by till now not
58 1:.1g{110t‘l‘. i Annaikulam Road ’ | u)ncem‘-( ' eutted trees work
ﬁighwa.\'s' : adumalui'putgur \’/l]dm ; | departmcnl ander processing
Chengalpattu | Seethapuram Road K : ‘
] | 0/0-1/0 (6 trees) and | ;
! GST Road - ! ; '
I Acharapakkam- Joint i | |
| Road km .0/2- % (2 ‘ | e
. . \urces) e f 1:10 ‘trees tO | Already planted
=q | W(;—t-ér Resource | Vedanthangal Dmnmg ; 10 | be planted by | | 150 trees
> | Department | Hall Construction i AR g d |
! : | , concerned ;
| (WADL, | ’ de rtment |
Madumndhag,dm e | § Rt B = e e
O e S et pode "'l <7 [ntgnn) chort to
60 bupermtuxdent [ Thirukazhukundram - i 2722 , | Action ple . b(_’SmelnCd
- Engineer, | Mullikulathur survey No. | ; given :‘S"V" ! hefore next
| TANSIDCO, | 245 and 246 taken over | " plant 31 362 e
[ Guindy. by TANSIDCO -EH trees - ! trees by meeting
. \ Planted by SF trees to be | i concerned
. ’_r_c_l_mwed b ldept . e
61 Head | Master, Ihlruka/hul\undmm A" | (Neom) |' 50 trees to be Rf-‘P‘_"jt to be‘_ .
| Adidiravidar { vnlla;,c - Paramasivam ‘ f planted by I submlttcd'bdort
! Welfare School, ; Nagar-Adidiravida i concerned | next meeting
| Paramasivan Middle School-Class i t department !
' Nagar. | Room Ruilding ' ! i
| I construction | : o
.62 | Divisional i adampal\kam Road 1/7 f 5 f1:10treesto | Concerned
| Engineer { km -2/600 km road | . be planted by  department
* (Highways), { Extension and Rain . concerned ! informed that
" Chennai. : Water Drainage work. | department : trees not yet
‘ i cutted. work
: i : ; under processing. |
| i g ] Interim Report to |
! ! ! be submitted
; | before next
: e e s Sl . meetin
63 ' Highways, Chengalpattu - 1 | RS.20,000 fine AmoJﬁ%’Nni-"" R
; Sriperumbudur | Urapakkam Village- i amount to be . Deposited ,
: Sub division i selvaraj Nagar Adhanur | collect by FRO
; i highways tree cutted by l Tambaram
i Thiru.vijayaragavan, ; and depositin |
; Panchayat member,ward | green
e !No8,Oorapakkam. | | committec L
jot NHAL i Tambaram - ,* 14 Amount to be | Concerned
Chengalpattu ' Tindivanam i paid department ;
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INHAL TR
e — , Iambm.\m - Imdnan m 158
, | ' NH-32, Km 28+00, km , :
| 121+000 Long term ,’
| ; m'ca.\surc towards
| i o |
) ,; I, ; request onal tree cut
¢ Thasildhar, -_?“l.(.mi-n‘l lathur - =
| Chengalpatti P ankulathur - . 2
- ‘ | Peramanur - Thangal |
; pummbokku Survey I
! | No.57, 2 tamarind trees |
! | cutted by Vijayakumar !
; ¢ S/0. Subramani. X
67 ‘ Superintendent | ()Ltny;n-p].lzk‘m{:z'ﬁ)‘ km — 52
E ngincer, GCC- 1, | Dcline Road f
| ; TRANTANSCO Development - |
; _; t Tambaram -
' | Perumbakkam -EB
' Tower Erection Revenue |
_ ! land tree cutting l
Green Committee Meetmg ‘Date 2
| 68 NHAI ;I';xmbar.am - Ivmc_l-i;‘ir;:im 18
: . Chengalpattu. [ - kadamalaiputhur l
; : Indian oil ' Village construction of |
. Corporation Ltd | petrol bunk service Road !
- _: T | construction . __ }_________
69 | Divisional Chengdlpattu ~GST Road 7
1 i Engineer, Tirukazhukundram - ;
| ! | (Highways). P.V kalathur Road
| : Chengalpattu : Extension Work {
70 ' Divisional lr()mmbakkam “Venmani |
'» | Engincer, l Road and pavunjur - L1246
. Highways, Anaikattu Road CRIDP
- Chengalpattu 2024-25 scheme one ;
: | way road - two way road |
- * extension work f ol o s
71 Divisional Forest "Social Forest plantation- | 10
! Officer, Social + 1987, Oragadam Social
_ Forest, plantlon -10 trees cutted
Chengalpattu | by BDO, Tiruporur, farm

;' pond work

TAmount to be
| paid

amount to be
collected by
concerned

Dept and 1:10 |

i Plantation by
| Individual

1 1:10 trees to
' be planted by
i concerned
| department

,6.03.2025

11 Amount to be
paid

be planted by
i concerned
department

"1:10 trees to
be planted by
concerned
department

Fine Amount
RS.2,64,740/-
to be collect
and deposit
GCM Account
by FRO,
Chengalpattu
Sf Division

RS.10,000 fine

report by
" concerned and ,

A A e

(SRS
1:10 trees to

Amount rcccivcd

Amount will be
» collected and send

{:10 plantation

subnuttcd before
i next meeting

e e

Report‘ to be

- submitted before

next meeting

Report to be

' submitted before
! pext meeting

Report to be
' submitted betore

. next meeting

Amount not
deposited
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727 TTANSIDCO, T U atullikulathur Village | 53
i Guindy " survey N0.245,246, 1
. | TANSIDCO - 53 lllegal
! | trees cutting by ‘
| | (TANSIDCO, Guindy) l
|

Dist%&f‘G?E&E‘tBﬁlminee
Member Seérétary/’
District Forest Officer,
Chengalpattu Division,
Kancheepuram.

(v._,\\g\ 25

| Chengalpa

Finvﬂn'u‘)'ﬁ‘nt' Amount Received
i RS.9.1 1.712 to | to GCM account
" be collect and
" deposit GCM
| Account by SF !

i FRO, : 'i

{

Distri een?ﬁoxmmittee
Chairman/
District Collector,
Chengalpattu District,
Chengalpattu.
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C. No.747/2024 L The District Forest Office
Chengalpattu Forest Division
Kancheepuram
Date : 30.05.2025

Proceedings of the district level green committee meeting presided by the
President of the Green Committee/District Collector which was held on 23.05.2025 in
the forenoon 11.00 hrs.

As per the Government Order No. 39, Environment, Forest (FR.13) Department
dated 02.07.2021, green committee was formed headed by the District Collector as
green committee president and District Forest Officer is Secretary of the committee
and officers of several departments and other NGO’s who are interested in this subject
were included in this green committee. This green committee meeting was held on
23.05.2025 presided by the President of District Green Committee/District Collector
and the following President, Secretary, members/representatives were participated in

the meeting.

1 | District Collector, Chengalpattu

District Forest Officer, Chengalpattu Forest division, Kancheepuram

District Revenue Officer, Chengalpattu

Superintendent of Police, Chengalpattu District

Municipal Commissioner, Chengalpattu

Project Director, Rural Development Department, Chengalpattu

Agriculture Deputy Director/Personal Assistant of the District Collector

0| N O O | WO N

Deputy Commissioner, Hindu Endowments Charitable Trust, Chengalpattu

9 | Executive Engineer, TWAD, Chengalpattu

10 | Executive Engineer, PWD, Chengalpattu

11 | General Manger, Industrial Centre, Chengalpattu

12 | Divisional Engineer, Highways & maintenance, Chengalpattu
13 | RDO, Madurantagam

14 | Joint Director, Agriculture

15 | Indian National Highways Department, PIU, Chengalpattu
16 | Executive Engineer, TANGEDCO, Chengalpattu

17 | Assistant Director, Town and Country planning, Chengalpattu

18 | Assistant Forest Ranger, Forest expansion centre, Chengalpattu



TRANSLATION COPY


67

19 | Officers of the forest range, Chengalpattu, Madurantagam, Tambaram,

Communal Forest Division, Chengalpattu

20 | Green committee member

21 | Additional Commissioner, Tambaram City Police, Tambaram

22 | Municipal Commissioner, Maraimalai Nagar Municipality

23 | Deputy Tahsildar in the Head Office

24 | Divisional Engineer, Highways, Project, Division, Chengalpattu
25 | Executive Engineer, TANGEDCO, Chengalpattu

26 | DSP, DCB, Chengalpattu

27 | Deputy Manager, NHML,

28 | AEE TNPCB, Maraimalai Nagar, Chengalpattu

The following are the instructions which were decided in the green committee
meeting that was held in district level to cut off the trees as per the request from various
departments.

S. No.1

In order to construct buildings for Armed Reserve-12. Tambaram
Commissionerate such as Armed Reserve Complex, Arms Godown, Police Training
School, Police Quarters, Police training sports ground, Aadhi Dravidar Complex and
other buildings, a request was sent to the green committee to grant permission to cut
off 1975 eucalyptus trees and the representation was discussed at the meeting. At
that time, Additional Commissioner, Tambaram City Police has also participated in the
meeting by cutting of the trees and in compensation 19,750 saplings will be planted
by the personnel of 27 police stations, 5 range offices and will be planted in the new
building of the Commissioner of Police, Armed Reserve building, Deputy
Commissioners of Police and will be maintained by them. It was instructed to present
a plan of action in this connection with photographs of planting of 19,750 saplings
along with GPS location with a comprehensive report. On this instruction, consent was
given to cut off the trees. As these trees are planted by the forest department, and as
the number of trees are huge, it was informed that permission must be obtained from

the forest department for removing the trees.

S.No. 2
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The commission of Indian Highways Department has requested the green
committee for cutting of the trees numbering about 67 in Tambaram to Tindivanam
Road, in NHH-32 (Old NH 45) from 28+000 kms to 121+000 kms Development of way
side Amenities (WSAs in rest area land parcel in Mamandur near Chengalpattu at km
64+100 (LHS) and the same was discussed in the District Level green committee
meeting. At that time, in order to execute the project, it was instructed to present a full
plan of action to the committee Chengalpattu and based on this report the number of
trees may be minimized and the meeting was held on 26.03.2025 and postponed to
some other date. At present, the said National Highways Commission has submitted
a plan of action report and based on this, agreed for cutting off 57 trees and greed to
plant 570 saplings and agreed to pay the maintenance cost from the account green
committee and with a condition that they should release the maintenance cost at once

from the account of green tribunal and consent was given to cut off the trees.

S.No. 3

Chengalpattu District, Cheyyur Taluk, Perukkaranai Village - One Thiry
Venkatesan has sent a representation by stating that the President and Vice President
of their village has cut off 13 trees with a width of 15 feet and height of 100 feet and
500 old trees were cut off without getting any permission and attempting to sell the
trees and this issue is discussed at length in the district green committee meeting.
The RDO of Maduntagam is instructed to take steps to register an FIR against the said
persons for cutting 13 trees and ordered to plant 130 saplings and for plantation and
maintenance for over two years is fixed as Rs. 363738 and also fined Rs. 50,000/- and
instructed to collect Rs. 413718 from the concerned parties and deposit the same in

the account of District Green committee.

S.No.4

Chengapattu District and Taluk- Kattankulathur Firka, No. 19, Peramanur
Village, near the house of Thiru Vijayakumar, S/o. Subramani. The incident of cutting
off a tamarind tree situated poraboke land in Survey No. 57, in an extent of 0.61.0
acres without getting permission to renovate his house is discussed in the meeting.
The concerned Tahsildar has lodged a complaint in Maraimalai Nagar Police Station
and an FIR was registered against him and ordered to plant 20 trees in poramboke

grazing land in Survey No. 127 and instructed to maintain them and also fined Rs.
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10,000/- and instructed to deposit the same in the account of District Green committee

and also instructed to provide the details through Geo Tagging.

S.No.5

It was instructed in the meeting of the green committee to plant Native species
at the time of plantation of the saplings.
S. No. 6

Further, the concerned departments were instructed to send a report regarding
the trees in the public places in Chengalpattu District.
S.No.7

Nurseries were developed jointly by the Forest Department, Rural Development
Department through MGNRGES project and through this project, all the departments
were asked to select the suitable place. For plantation of saplings, schools and public
places will be given first priority.
S. No.8

It is also instructed in the meeting to send a report regarding plantation of

saplings in Chengalpattu District for the year 2024-2025 by each department with geo
tagging.

S.No.9
99000 saplings which were procured by the Forest Department were handed

over to the District Rural Development Department. The District Rural Development
Department is instructed to send the details of the plantation of saplings numbering
about 90000 except the wastage of 10% saplings has to be sent to the green
committee through geo tagging.
S. No. 10
The following 50000 saplings which were allotted to the District Forest
department, Chengalpattu under the scheme Agro Forestry Scheme under RKVY
(Rashtriya Krisha Vikas Yojana) were handed over to the Agricultural Department.\
The District green committee is also instructed the agricultural department to

send a report regarding the plantation of saplings through geo tagging.

S.No. 11
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A monthly report regarding the plantation of saplings by each department must
be sent to the District green committee. The above report was sent to the e-mail

address www.dfokpm@amail.com and www.cmgfp.cpt@agmai.com.

S. No. 12

A report with the details of the plantation of saplings from the inception of the
green committee from 26.10.2021 to the last district level meeting held on 26.03.2025
and the details of the plantation of saplings in the ratio of 1:10 in the Chengalpattu
District is called for from the concerned. In this connection, an annexure regarding
the present status of the is enclosed with the details of action taken and the details of
the action which has to be taken. It is instructed to comply the details contained in the
annexure.

The said meeting is came to an end with the thanks giving words of the
President of the District Green Committee and Member/Secretary of the green

committee.

Sd/- District Green Committee Sd/- District President Green Committee
Member/Secretary District Collector

District Forest Officer Chengalpattu District

Chengalpattu Division Chengalpattu

Kancheepuram

To

Officers concerned

Copy to

Chief Forest Officer, Chennai Zone, Chennai — 6 for information

Principal Chief Forest officer and member, Secretary, Chief Project Director, Green,
Tamil Nadu. Chennai-15

Project Section, District Forest Office, Kancheepuram.


http://www.cmgfp.cpt@gmai.com
http://www.dfokpm@gmail.com

